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LOK SABHA

Tuesday, December 7, 1971]
Agrahayana 16, 1893 (Saka)

The Lok Sabha met at Ten of the Clock.
[MR. SPEAKER in the Chair]

RE. STATEMENT BY DEFENCE
MINISTER

MR. SPEAKER : I may :qform the
House that the”Defence Minister will
make a Statement at 10'Clock before we

adjourn.

PAPER LAID ON THE TABLE

ACCOUNTS OF CENTRAL SUIK BOARD

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRT
A.C. GEORGE): I beg to lay on the Table
a copy of the Audited Accounis (Hind1
versions) of the Central Silk Board for
the year 1968-69, under sub-section (4 of
section 12 of the Central Silk Board
Act, 1948. {Placed in Library. See No.
LT-1235/71.)

BAILWAY CONVENTION
COMMITTEE

INTERIM REPORT

SHRI R, X. SINHA (Faizabad): T beg
' present the Interim Repart of the
Ratlway Cotwention Gommittoe, 1971,

10,08 brs.

STATUTORY RESOLUTION RE
PROCLAMATION IN RESPECT
OF THE STATE OF WEST
BENGAL~Contd

MR. SPEAKER : The House will now
take up further discussion on the Resoln-
tion moved by Shri Mohsin about the
continuancein force of the Proclamation.
Shri Subodh Hansda.

SHRI SUBODH HANSDA (Midna-
pore) : Mr. Speaker, yesterdsy when
Shri Bhattacharyya was speaking he said
that President’s Rule 1s not liked by the
people of West Bengal, It is true that in
a democracy there must be representative
government of the people but in the
extraordinary circumstances which have
developed 1n West Bengal thereis no
other solution except President’s Rule.
Though he said that this is not welcomed
by the people I can say that President’s
Rule is welcomed by the people of West
Bengal because there was no other way
to check the disturbances. Again, he was
comphining that there is no rule of law
there. But we should remember the cir-
cumstances in which there is no rule of
law. He was aiso complaning of police
atroctites and things of that nature, It is
true that there arc certain cases where
there have been police excesses while
there are many cases where the police
remained inactive. I feel that the police
should Act 18 such manner as the situation
demands and, if necessary, they must act
firmly to maintgin law and order. I hope
the Minister will go into the question of
police actirig in a proper manner amd
taking timely action.

Referring to the dismissa] of some
government servants ha smd that it wes
done iliegally and he condemacd the
action of the Goverhior, Even though
Iis party mpy take that view fiye peopje
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of West Bengal are really happy to see
that some of the employees who were
indulging in politics and anti-national acti-
vities have been rightly dismissed from
skrvice. So far as the liking of the people
for that act of the Governor is concerned,
when the CPM called a bandh in West
Bengal, to protest against the dismissal,
that bandh was frustrated by the people
of West Bengal. Therefore, they cannot
say that the dismissal of those government
servants was disapproved by the people
of West Bengal, or the actionof the
Governor was illegal. In fact, 1 would
say that the Governor should take firm
action against some of the existing emp-
loyees who are still indulging in politics
in West Bengal.

In the recent past there werc heavy
floods in West Bengal. Most of the areas
in West Bengal were flooded and there
was heavy damage to crops and existing
rl*oldS, particularly in my district. Some
of the areas like Naraingarh, Sabangh,
Pingla, Bhagwanpur, Pataspur, Daspur,
Dehra and Keshpur were badly affected.
There is little hope of good crops in all
‘those regions. During this period the
prices of foodgrains have shot up and
now they are above the reach of the poor
people. Those people whoare poor have
no avenues of employment either and so
there is no means of livelihood. There are
starvation deaths, purticularly in areas like
Naraingarh, Sabang and Pataspur Police
Station arcas. 1 hope government will
rush rice to all those areas just to save
the people from starvation. Relief work
undertaken in all those areas at present
is quite inadequate. More rclief work
should be taken up in thosc areas so that
the people could be saved from starvalion.

During the incessant floods the most
important roads of the District were badly
«damaged, particularly the roads leading
from Midnapore to Dherua, from Balicha-
ch to Pingla and from Gopivallabhpur to
Pandachecha. Some of the other impors
mant roads are completely damaged with
the restit that public vehicles could not
ply i those arcas. AH those raads have to
Pe’ropaired or reconsiructed. Apart from
-§aat. i fiew foadé showld be ocomstruoted
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in the interior areas like Banspahari
and Belpahari t0 c¢onnect Jhargram
subwdivision headquarters. Then there
should be a good road to comnect
Mokrampur to Temathani via Madan
Mokan Chowk. Now that area is neglected;
particularly during the flood season, thé
entire area is flooded and even the govern.
ment officials are not able to go to that
area for inspection. So, it is essential to
have road communication to those area
by constructing new roads.

Coming to unemployment, it is perfec.
tly true that the unemployment problem
in West Bengal is gradually growing up
day by day. It is no use sayingt hatthe
government should take in hahd new
industrial units just to give employment
to these people. Government have taken
up the 16 point programme just to revive
the closed units and take overthe sick
units. It isnotan ecasy job. Government
have taken up this programme but I do
not think this will solve the unemploy-
ment problem in West Bengal,

Who will invest money in West Bengal ?
No one is willing to invest money in West
Bengal in industrial units because they are
not sure whether they will get raw mate-
rials and a return on their investment.
Unless tho government guarantee the
supply of raw materials no industrialist
is going to set up any new industries in
West Bengal.

Government have set up many finan-

cial institutions L0 give credit to indusirial
units. But the finances of these finaneial
institutions are controlled by industrialists
like Shri Birla who have their own repre-
sentatives in the financial institutions, The
financial institutions are not giving help
to the sick units. Government is taking
some steps to revive the closed industries.
It is a good attempt, no doubt, but be-
fore giving life to the closed industries,
why do you mot give prolonged life to
some existing industries which are some-
how surviving.

In the Haldia Projoect the . local

people are not geiting any smploy-
ment. On the other hand, people
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from outside like Calcutta are getting
employment. Why not government give
employment to the local people, especially
those who have been affected by the
projoct. 1 hope government will take note
of this and steps will be taken to see
that the local people get a chance.

Now, the Government hawve taken
up certain irrigation projects, Karasavati
and Keleghai projects. These projects are
already under construction. For these
projects, the Government have taken
thousands of acres of land, as well as
cultivable lands, from poor people and
they have not been given compensation.
I know, the people should sacrifice for
the country's cause. But lands taken from
the people who have gotonly 2-3 acres
for the construction of these projects
have nothing to fall back upon. I want to
know from the Government what help
they are getting from the Government,
whether they have been {given any com.
pensation. I would urge wupon the
Government to take sieps to give full
compensation to the poor people whose
lands have been taken by the Govern-

ment.

Lastly, there are some other irrigation
projects which have been left out, parti-
cularly, in the Jhargram sub-division, the
Dolong river project which is pending
gince 1947. When we ask the Government
about it, we get a reply that this s under
coasideration. I do not know how long
it will be under the consideration of the
Govermment. There 18 the Subarnarekha
Embankment scheme which is a flood
control scheme. If this Dolong project is
taken up, it will serve the purpose of
floodwcontrol also. I hope, this will be
taken up to save the people from floods
a8 well asto help them to get irrigation
from this river.

DR. RANEN SEN (Baraset): Mr.
Speaker, Sir. (Interruptions)

When f was in the West Bengal
L.egiglative Assembly, tiil‘ilhowwelised

Bengal (S1. Res.)

to address the Speaker as *‘Mr. Speaker.”
Bengsaliis a very flexible language. We
adopt all English wordsinit. (Interrup-
tionsy *Mr. Speaker, Sir, even the amend-
ment that was given notice of by the
Marxist party on this resolution has
also been withdrawn by them. There-
fore, thereis no other way out than
this (the President's rule).

On the President’s rule in West
Bengal I will initiate my discussion by
stressing the need for civil defence
measures. Mr, Speaker, Sir, in the city
of Calcutta and the adjoining industrial
belt the arrangements for civil defence
measuresare not satisfactory. It is true
that as a result of the successful attacks
by the Indian Air Force, the Pakistan Air
Force has been shattered and this no
doubt, has given a sense of security to the
people of West Bengal but still I feel
there is full justification for stepping up
the civil defence measures. During the
last few days many cvents have taken
place both at national and international
level. Unless we take adequate lesson from
these incidents and make arrangements to
ward off any possible danger that may
anse in the near future, I am afraid the
entire civil life in West Bengal will be
put into jeopardy.

From what has happened during thess
past few days, it is not clear the role that
China will play, This war for indepen.
dence has made one thing clear to us
all beyond all shadows of doubt that the
Soviet Union is the only true friend of
India. They are also the true friends of
the freedom loving people of Bangla Desh.
The Soviet Union have helped all libera.
tion movement all over the world, and
they bave once again come forward to
help the people of Bangla Desh in theis
struggle for freedom. The role of cons.
piracy of the imperialit America,
isnot difficult to discern because these
imperialists of America have worked
conmstently against the interests of the
freedom loving people of Indo-China and
Middie East., It wag but natural that

*The original spesch was delivored in Bengali.

al
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Americe will adopt the same policy with
régard to Bangla Desh also. But it was
difficult to predict the role “the revolu-
tionlist China' was going to play. Their
main role was to stab in the back of the
freedom movement in Bangla Desh.

Therefore, Mr. Speaker, Sir, for the
security of West Bengal and keeping
in view the possibility of threat from
China we bave to step up our civil defe-
nce measures. A citizens councif has been
sot up there. This council hds met only
once so far. An executive committee has
also been set up. But this body like the
earlier body has also met only once so far.
Therefore, I would like to ask the
Government whether we can put up with
thie present state of affairs or we should
bring about an improvement therein.
Let us suppose the State is placed under
& difficult position. There is no good
arrangement for supply of water to the
people. Morcover, the committees that
have been formed have not been decen-
tralised a fact which was stressed by my
friend Shri Jyotirmoy Bosu, the
other day. Asaresultof this non-decen-
tralisation these bodies would not be able
to ealist the cooperation of the common
people for war efforts. Even assuming
that war is not thrust upon this State, 1t is
necessary to strengthenm this State
because from here we can help the jawans
andthe men of Mukti Bahini who are
fighting in Bangla Desh. Thercfore, the
second urgency of the situation isthat the
Government should take early steps to
ensure reopening all the factories that are
lying closed at present. This will not only
offer employment to people but the
production that will be achicved wili goa
fong way to lend support to our war
offorts. Therefore, 1say Sir, thatall the
defpnce employecs that have been retren-
ched should be called back and they
sbould be offered employment. The
Government should stop the policy of
rettenchment, At the momeat all the
political parties in West Bengal are with
the Government and nothing should be
dome which .may affect indusirial peage
in the country.

Mﬁmir

Proclemaiion re W. %
m (s‘. k‘i}

Today Weat Bengal is being ruled by
the buresucrats and police—i¢ put
things in plain words. These bireaucmts
are doing more harm than good and
police have on many occasions taksn to a
policy of repression—a fact which even

members of the Congress party, I hope,
will concede.

Therefore, if we are to strengthen the
State of West Bengal then during this
President’s rule the Government's policy
should be directed to make the people
happy.

I come from Bongaon which is on the
border. I have received information from
Bongaon and the near about pilaces
that many people were injured and
killed as & result of border shelling. It is
time that the Government should state
clearly as to what they are going to do
with these persons. After all these
persons had to suffer for no fault of
their own. The other day I saw a television
feature, wherein it was stated that more
than 181 persons were dead and more
than 500 persons were injured as a result
of Pakistan action 1n West Bengal. These
are common people—these are poor
people. I would like to know from the
Government why these persons should
not be given the benefits of war risk
insurance. Every member of this House
should know that many thousands of
persons were killed or injured in Tripura-
Assam border,

Now I whould speak something about
the cultivators of West Bangal. At present
more than one lakh police cases ate
pending against these cultivators. If we
expect that the cultivators should produce
mote, then all these cases should
be withdrawn immediately. Not osly
this. Barring all those persons against
whom Government have positive evidence
of having helped the enemy or baving
acted as their agents, all other persons
who were arrested for taking part in
democratic  agitstions, sgrarian  agite~
tiomashould be released and all
geisonets should be released forthwith, G;"
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' oourge, I donqunpamm
MLA who was arrested with a revolver
ghould be relessed. But 1say all those
persons who had no specific charge
againts them should be released.

The juth workers comprige the big sec-
tion of the industrial workers of West
Bengal and their numberis indeed a big
one. These workers have put forward a
demand for increase in their wages. Day
before yesterday the Foreign Trade
Department had issued a pamphlet
wherein it was stated that this year as
compared to the last years, the jute
goods to be produced for export will be
more than 600 crores of rupees over
the last year's figures. This is what the
Government says. Then 1 ask the
Government how many hundreds of
crores of rupees will go into the pockets
of jute mill owners. Thus the Govern-
ment help the mill owners to earn
while they do nothing with regard to the
demands of the workers, Are we to believe
that the President’s rule in West Bengal
is only to letloose the police for a
lathi charge on the people or they will
also do something to meet the demands
of jute mill workers. The workers of the
Indian Oxygen Company are producing
gas which is used for defence
purposes and other purposes also.
The owners of this company, taking
advantage of the war situation, 18 trying
to violate the agreements that had been
arrived at with the workers and the Labour
Department of West Bengal Government
has done nothing in this matter. Therefore
I would like to know if during the
President’s rule, which is being extended
for 6 months more, the Government
would intervene in this matter or not.

When the news about the recognition of
Bangla Desh by the Government reached
Wost Bangal, scenes of jubilation were
witnessed. Boys danced on the streets;
they sang in ecstacy and distributed
sweots on the streets. It s necessary
thet every effort should be made to
mﬂlﬂlﬂ cooperation of the pesople for

,Bengal (St. Res)

war efforts who aro 50 very sensitive to
such matters.

The prices have soared very high
and things have gone beyond the resch
of a common man, but things are being
sold in black market. I would like t0
know how many hoarders and black
marketeers have been arrested during the
President’s rule. Why should net
Government whip the black marketeers
in open streets. Even baby food is not
available. Therefore, 1 would like to
know whether Government is going to
deal with these people with a firm hand,
T urge that Government should take every
step to bring down the prices of commo-
ditiesall over India. Finally I would
urge upon my Marxist friends that if
they are left with any revolutionary
conscience then to them I should say
“Beware of China’.

*SHRI PRIYA RANJAN DAS MUNSI
(Calcutta South) : Mr, Speaker, Sir,
(interruptions) 1 feel proud speaking in
my mother tongue today. [
generally speak in  English, The
differences of languages is not the
main thing today. There has not been any
conflict in Bengal over languages. The
conflict has taken place in Bengal over
establishment of democracy. Today my
heart is overwhelmed, my heart wants to
speak and sing in that language through
which the feelings of Mujibur Rehman
found expression. I am not speaking in
Bengali due to my bias against any
language. Today a proposal has come
before this House for extending the
President’s rule in West Bengal by another
six months. In this connection I have a
fewsubmissions to make. Three questions
are very important in this context. Firstly,
the guestion of holding elections in West
Bengal, secondly the political situation
in West Bengal and thirdly the problems
that pervade the industrial sphere in
West Bengal today. | won't take much
time because at this historic momént
not only the people of West Bongsl bmt
the people of tho tnlite ommiry are

"*The arigionl speech wes deliversd in Beopali, _ v



11 Re continmamwce of

(Shri Priva Ranjan Das Munsi]

anxiously waiting for significant develop-
ments to occur. I know at this historic
moment our victory can be best ensured
if we can rise gbove petty palitical narro-
wness. Therefore, through my spcgch 1
do not desire to take up petty political
matters and I do not wish to hurt the
feelings of other political parties also,
I feel, Sir, that we have been provided
with another opportunity to rectify our
past political mistakes at this historic
moment through the countrywide decla-
ration of emergency. After the expiry of
President’s rule when the time comes for
formitig 2 democratic Government in
Weat Bengal through fresh elections, I
wish, then all the political parties will
be able to cooperate fruitfully to raise th_e
prestige of West Bengal on the democratic
front. The workers of our party, the work-
ers of CPI and CPM should do well to
remember that if we want to create a
‘Sonar Bangla' in West Bengalas was
dreamt by Mujibur Rehman, then we
should bring an end to the regime of pipe
guns and Bombs in West Bengal. I feel
that the new horizons and new drea-ma
that have emerged today, in that situation
we (all political parties) will be able to
work in cooperation, peace and harmony.
Mr, Speaker, Sir, it has not been possible
to hold fresh elections in West Bengal
primarily due to two reasons. Firstly, in
all those arcas where the refugees from
Bangla Desh have been settled, it has not
been possible to scrutinise and overhaul
the voters lisis due to the unsettled and
emergent conditions prevailing there.
Secondly, the officials i.c., the 8.D. O,,
the polics, magistrates efc., are all busy
and having their hands full with the
refugee problem. Another thing that
appears important to me is that apart from
thesé areas, an impression has taken root
in the minds of the people of our entire
State that it is futile to hold slection after
slection.'This does not serve aay purpose,
It will be better to establish and maintain
same stability in the political and adminis-
timgive sphere over a period of time
before hoiding fresh elections. You
are sware Sir, that during the Pregi.
deat'srule and under the able leadership
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of Shri Siddhartha Sankar Ray, and dyp
to the farsightednicss of Mr. Dias, there
bhas been ' marked improvement in the
law and order situation in,West Benga?.
I do not believe that there has been a
complete political stability and establish-
ment of law and order in Bengal or that
the police excesses etc. have complete
disappeared but I certainly believe that
the situation has considerably improved
and it is much better today than what was
two years ago.

In the Industrial sphere in West Bengal,
Sir, the Government has constituted the
Industrial Rehablitation Corporation of
India with the object of helping the sick
industries. The workers should have been
given representation m the Board as we
have already discussed in the Consultative
Committee. But instead, we find a person
called Abhijit Sen who is a black person
in his deeds, who has swallowed 3 crores
of rupees belonging to the Government,
bas been entrusted with a position of res-

ponsibility in that Board. Another person .,

called 8. Hada, who is closely associated
with the Birla Group hasalso been includ-
ed. If the industries of West Bengalare to
undergo a healthy revival, then1 would
suggest that these two persons should be
removed forthwith and the Board should
be reconstituted with persons who will be
answerable to the Government. Now, 8ir,
Iwill mention a few things about the
condition of the farmers in West Bengal,
It is true that the tillers of the land in
West Bengal are fully cooperating with
the Government in view of the emergent
situation prevailing in the country, But
the Jotedars and big landlords taking
advantage of the situation have taken over
full controlof the produce of their taif
and have hidden the stocks, just as the
black marketcers and hoarders of Dielhi
have hidden all stocks of kerosene. Sir,
it you watch the liberation struggle in
Bangla Desh, you will notice that those
who stood at the forefront of that struggle'
are the farmers, the poor and the students,
In this part of Bengal, ifthe farmetsare
exploited, those who produce grains for
feeding the jawans, for feeding the M-
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bers of Parliamens, if they are explojted
by, the Jotedars taking advantage of the
emérgency and the police help the Jote-
dars then, I, inspiteof beinga Congross
member myself will raise my voice against
the Congress administration and Iwill
openly revolt, 1f¢el thata time has come
when we should all broaden our outlook
and work in cooperation and harmony for
the betterment of the country, irrespective
of our political ideologies or party affilia-
tidns. 1 believe that the youngmen of the
CP1, CPM, Congress and other parties
have committed mistakes due to defective
leadership. Today they should change their
outlook and rise above petty rivalries
and try to work in cooperation with each
other for a common goal, About the
situation in Calcutta that was mentioned by
Dr. Ranen Sen just now, I will say that
there 18 nothing new in that. The same
situation obtains in Delhi and other places
also. Sir, in my constituency i.c., South
Calcutta the people have mainly two
problems— one pertaining to Bustee and
the other pertains to the film industry.

. I will conelude my speech by again
stressing upon the problems stated by me
earlier. Mr. Speaker, Sir, | hope you have
undorstood the reasons for my speaking
in Bengali. The reason is that my heart is
very much overwhelmed today. I wanted
to speak in the same language in which
Rabindranath Tagore sang “Jana Gana
Mana'" the national anthem of India and
Sheikh Mujibur Rehman also sang “Amar
Sonar Bangla..... ** the national anthem
of Bangla Desh. I had no intention, Sir,
to enter into any language controversy.
Let there be no misunderstanding about it,

*SHRI SAKTI KUMAR SARKAR
(Joynagar) : Mr. Speaker, Sir 1 whole-
heartedly support the resolutiou which
seeks to extend President's rule in West
Bengil by six months more. I believe
that the President’s rule in the Stateis
cqastitutionally valid. Itis a democratic
move becayse the administration in West
Hengal is being run under the gopervision
d‘ Parliament.

Bengal (5t Res)

Mr, Dias, the Governor, z West
Bengal, is now at the helm of the adminis-
tration of. the State and mo .dogbt the
steps that hive been taken by himi bave
assumed importantsignificance,, We wefd
living in a state of frustration, anguish and
despair and the administrative machinery
of the State had conte under the pdliticsd
influence of political parties thero. I must
congratulate Mr, Dias for the signifioant
steps that he had taken to free the admi-
nistrative machinery of the State from
political influence. I feel that the people
of West Bengal have breathed a sigh of
relief from the misrule of the adminis-
tration of the two erstwhile United Front
Governments. Today the people dre able
to move about freely on the streets, But
it does mnot mean that the situation is
completely satisfactory. Even today
instances of police excesses are there
and I feel that the situation needs to "#e
improved further, In this connection’}
would like to make a pointed reference
to one matter of importance. The conduct
of the senior officers who are running the
administration in the State' is far from
happy. They have not been able to attune
themselves to democratic values nor "they
have been able to meet the hopes and
aspirations of the people. They arg still
living with their old bureaucratic ways and
they have not been able to rid thomptveu
of its baneful influences. When we the
Members of Parliament approach them on
any matter, they do not even show the
barest courtesy of 8 “‘Namaskar”. There-
fore, Mr. Speaker, Sir, T will pray to you
Sir, as a head of this House, you should
kindly intervene in this matter, At least
when the MPs approach the officials of
West Bengal Government they should be
shown due courtesy.

I would like to say on another matter
of importance. We feel really ashamed and
sorry for the incidents that have taken
place In different jails, 1 had repeatedly
soutided words of caution in titis regard.
¥t is most unfortunate that the senior posts
have been manned by the IAS officers wito
have no pmetmlexpmm antl mout ﬂ

*The original apéech way defivered, in Bengali, .
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thone jall incidentshave tiken place hocause
of the Isck of experience of thesd officen,
During the last one ycar atiesst 50 persons
were kitied in jails of West Bongal and 1
had invited the attention of Mr. Dias and
the Home Minister Mr, Pant but nothing
was done, Therelore, 1 fecl that we have to
pAy out alert attention to improve the law
and ordor situation and the bureaucratig
administration in the State.

¥ will conclude by saying & few words
sbout the floodsin the State, During the
last threo yoars the Stato was visited by
fioods repeatedly. We have discussed this
issue many times. My area, the Sundarbans,
is affocted adversely every year but we
find that due to paucity of funds nothing
couid be done by the State Government,
I also feel Sir, that uader the prevailing
circumstances it would not be possible for
the State Government to bear the economic
purden for thege measures. I will therefore
urge upon the Irrigation Minister through
you Sir, that Centre should como forward
to bear 70 to809% of the expenses for
flood protection measures in the State,

And finally about Sundarbans-the
neglected Sundarbans. I have repeatedly
asked for the development of this area. I
way given an assurance also that the area
will be developed and a Sundarban Deve-
lopment Board will be constituted. I had
written to the Prime Minister also. She
bhad written mo back to say that the matter
was receiving attention but beyond this
nothing has been done.

1 will therefore appeal to the West
Pongal Government and the Governor
that they must immediately take some
statutory measures to set up the develop-
ment board for the Sundarbans. Once
again I jend mty support to the oxtemsion
of Prosident’s ruje in West Bengal foré
months and white daing 8o I will request
my CPM friends, that in view of the emer.
#eney sitgation in the country if they
refeain from hurfing the criticisms against
the Presigent’s rule, then 1 foe] jt wiff
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atrengthen the administration in the Stats,
With these words Sir, I contlude my
speech.

MR. SPEAKER : May I bring it tothie
notice of the hon. Members that some
time back we introduced this practice that
only those Members who give their names
in advance with copies to the interpretess
could be allowed to speak in a language
other than English and Hindi. It is very
difficult for our staff to be taken off-hand.
Sometumes they are very much handicapped.
It is only the second day since we recogni»
sed Bangla Dosh and nobody is speaking
in any other language than Bengali.

SHRI D. BASUMATARI (Kokrajhar):
South Indian languages are being allowed.
Everybody wants to speak in his own

l‘umm!

SHRI R. S. PANDEY (Rajnandgaon) :
We do not follow, but we enjoy the
language

ot wwATe e AR (ISTgR) ¢
wsqw APy, aaA wAr fagw wa-
wrar fF gt ol a'doft & swrar
WA Rl gal oW # wiwaAr
YET I e N Yrarw wrdt
AT q¥M | AW I ATT qEy IN @
aw o Af A ® s ¥ qg Ay
Hrar a1 fiE W% war w1 ggew gy
e & fog fedy wr ogr frar
wraww A 8 Iyt W o e
i gy qyAr fawar gwe wna
@ wrww aff & twfeg
fraw ¥ ofcwdn  gar wifgh
afearie § ga% q ot W
W E oA g foer
«r awar § ot & gfefafe ¥
%) i v fraw # o
mdx AT wifgy ¢ $F o of o
iy gy § owdife gyl o¢
g ot syear §

a

ig
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weTe WA ; Wy o At sl
i oy v 1)

off gee wgaT (A1) ¢ W
o wgw ¥ wAgg Ay § e

wfafafoes agi a@r &1 Sawr A
sfafafirer grar =rfgg o

wsaw wRw & wIeR 6A9g
adY gAFAT | WU Y A¥ w0
a1 W W) oW W A &)
gfers @ arM | W9 oSy @@
9z ferd & surar aAwY § 1
SHRI DINEN BHATTACHARYYA
(Semmpore) : Your ruling was only
this that if 2 member wanted to speak

in Bengall, he will ntimate it to the
Secretar.at two hours in advance

MR. SPEAKER : My predecessor
made an exception mmthe case of some
States. Of course, under the Constitution,
it should be ecither Hindi or Englsh.
We made certain departures. I thought
there should be no discrimination. If
we make a departure mn one case, we
have to do it in other cases also. But
g0 far as giving notice and a copy of the
speech is concerned, that will apply
uniformly to all the regional languages,
a3 it applies to the South.

SHRI DINEN BHATTACHARYYA:
Membgrs from the South do not give
ndvasce copy of their speeches.

MR.SPEAKER : We do get it. There
are & rumber of people who are masters

Proclanition ve W. 18
Bengal (St. Res)

in English or Hindi, but théy speak in
the regional languages.

DR, RANEN SEN: This year you
had told us that we have only to give
two hours' advanes notice before we

speak in the regional Janguages. I have
given two days' notice.

MR. SPEAKER: [ did not object to
your speaking in Benpali, because that
was your maiden speech in Bengali,

ot T wyw o (Teete) ¢
e WEET, AU GFGHE Y | dr
qEe T%r v a7 fis v oft HE avefiy
qaen fgdy A il & afforr fedy
T WIET F Jgf ST @Y SR WIOEr
frrfera efter ag® ot ofgd 1 e
HAT WTST & waw ¥ @ ag wgar §
fi &Y &y feat o Qar + wifaed
TR AT Wrer gt ¥ awy sl
Wil 1Y@ wsw ¥ A Wl wife
g Wik g gAR AT ¥ ANE, 0 oW
wrosdy st g | Y ft Wl
geer aen  awa & ol N §, s
& g7 I G & e o
TR g% WY ez Ag W el Rfew
70w & e ga® o on wifty gt
g ow sw st At g€ & 1 X9 fag
TN (AT HTTR AT el

*SHRI C. T. DHANDAPANI
(Dharapuram):  Mr. Speaker, S8ir,
before I extend my  whaole-hearted
support to the Resolution moved by the
hon. Deputy Minister of Home Affairs,
secking the approval of the House for
extending the Premident’s rule in West
Bengal by another six months, I wouyld
like tosay a few words. Begause of the
historical common cultural and emotional
link between the Tamilians and the
Bengalis, 1am emboldened to participate
§n this debate and make some oquerebe

T *The origas speech wm -defivercd ip Twasll, ‘ o

-
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suggestians for implementation by the
Centsal Government in West Bengal,

Sir, on account of political instability
jeading to chaos and confusion among
the people in many parts of the country,
the President's rule in the States has be-
come the order of the day. When the
people of the country are unable to
choose as to which political party they
should give their votes and when no po-
litical party gets the  majority
of qeats in the logislature as a result of
the dilemma in the people toselect such
@ political party to rule the state, the
Prasident’srule fromthe Centreis im-
posed, Itis iromical that inademocracy
the President’s rule in some States should
be welcomed and in some others it should
be imposed from the Centre much
against the wishes of the people.

1 would like to strike a note of warning
to the political parties contributing to
the creation of this unfortunate
sifuation in the country. If this

ble tendency is allowed to conti-
niue in our country, surely the democratic
asphrations of the people will be crushed
under this kind of autocratic ambition
of aruling party in the Centre. In fact,
thig sounds the death-knell for democracy
in purcountry. It is high time that the
political parties in our country listen to
the gong and scarch their conscience as
te-how they can win back the faith and
confidence of the people. Theyowea
duty not only to themselves but also to
the people of the country who have
irrevochbly chosen the democratic way
of life. 'The political parties of
'the country should realise that the people
areno longer to be treated as pawns
in the game of politics andit is impera-
tive that the political parties should lay
greater stress on the welfare programmes
for thepeople rather than on all kinds
o’fpo.!ltiul phitosophy.

Alldho same people of the country are
surprised and shocked at the rapidly
detetiorating law and order situation
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knowledge that the cutitsibution of the
political partics for thig sorry state of
affairs in West Bengal s not of 4 small
order. The Commmmist Party of India
(Marxist) is encouraging violent aeti-
vities like murder, shooting, looting,
arson etc. asthe means for solving the
problems being faced by the people in
the country. They seem to belicve that
solutions can be found to any problem
by taking resort to rifles and gunms. 1
would like to tell that they are sadly
mistaken in their approach and if it
spreads, then democracy in the country
will be extinctin a short time. They
should realisc that in the atmosphere of
deteriorating law and oider situation no
worthwhile devclopmental programmes
can be undertaken and completed,

Shri Siddhartha Shankar Ray, the
Minister of Education in the Central
Cabinet, is also designated as the Mini-
ster for West Bengal Affairs. He has an
office in Calcutta to look after his work
in West Bengal. Itis incomprehensible
to me that, after appointing .a retired
I.C.8. Officer as the Governor of West
Bengdl, why should a Central Minister
be in charge of West Bengal affairs,
I would like to posc this question 2 is
this arrangement really meant to help
the people of West Bengal or is it meant
for the political gamns of the ruling party
in the Centre? I would like to know
whethér this Minister is looking afler
the economic dévelopment of West Ben-
gal or its political development? 1 am
afraid that this unhealthy precedent
might be made use of by the Centre in
future in the case of other States alo,
which do not toe the line of the rulidg
party in the Centre. I would like to
categorically state that this political ex-
pediency is constitutionally improper and
it smacks of partisan approach to the
problems facing the country. [have 2o
hesitation in saying that ell the pplitical
parties without exception are exploiling
the misery snd poverty of the people
of West Bengal for their own ends. The

in West Bengal. It is alo common ; political parties, whether they be the
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afing or Sppdeition parties, should ro-
member that they have to face the people
int the elections ahd they are boundto
be confronted with the question as to
what they have done in the interest of
the common people.

We are aware of the fact that the
Congress Party as also the Communist
Party of India and some other Parties
have at one time or the other ruled the
State of West Bangal. i would quote
some statistics to prove that whichever
Government might have been there in
the State, they have not fully utiltsed the
allocations made to them under the
Annual Plans and also under the three
Five Year Plans. This only shows that
there is something seriously wrong with
the State Government machinery that
they are unable to implement the develop-
mental schemes by fully utilising the
allocations made for that purpose. Inthe
year 1966-67 while a sum of Rs. 63.29
crores was allotted; they spent only Rs.
§3.03 crores; in 1967-68, the allocation was
Rs.60.87 crores and the expenditure
Rs.51.01 crores; in 1969-70 the expendi-
ture was only Rs. 45.98 crores while the
allocation was Rs.46 85 crores. Who 1s
responsible for this kind of serious lapse?
Js it notan mjustice done to the pcople
of West Bengul ? There is no use resorting
to mud-slinging. Evenunder the regime
of late Shri B. C. Roy, the Congress
Government did not spend the money
allocated for developmental purposcs.
You know Sir, that West Bengal is rich
in marine wealth—1 refer to the develop-
ment of fisheries in West Bangal. In the
First Five Year Plan, though a sum of
Rs. 154.5 lakhs was allotted, only a sum
of Rs. 64.11akhs was spent on the develop-
ment of Asheries. For irrigation projects
the provision in the Plan was Rs.1537.8
lakhs and the expenditure was only
Rs. 1419.7 lakhs. Similarly, in the sector
of small industries and cottage industries
the expenditure was only Rs. 67.4 lakhs,
while the plan allocation wasRs. 74.3
jakhs, inthe development of Ports and
Hacbowrs, the plan ajlocation ¥as
RS. 1905 Jakba, while the expenditure was
eoly Rs,170. S inkhs. Tam sure thit what ]
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have stated so far is more then emough
to prove that the Stale Government
machinery is not capable of implem :
the schemes of economic developmen:
by fully utilising the tions. Therp
seems to be something basically deficient
in the administration, whether it has been
under the Congress Party rule or undet
the othet Opposition parties rule. Even
in the Second and Third Five Year Plans;
the amounts of Rs. 74,34 crores and Rs.
155,84 crores spent respectively are muach
below the allocations made. I would like
to appeal to the Central Government that
at least under the President’s rule; some
serious thought must be given tothe
State Administration and wherever there
is draw-back or deficiency in the State
Administration, it must be set right,
During the President’s rule it is the
responsibility of the Centre to gear up the
administrative machinery.

1 would appeal to all the political pl.ﬂio]t
that they should forthwith end mutual
recrimination and start concentrating on
the problem of relieving people's distress
and misery. Youare aware, Sic, that the
benefits of economic planning have so far
gone to a handful of rich families. In fact,
the Indian economy is in the chitches of
75 aflluent famulies and it is not surprising
that the ruling party is also under their
sway. If the Central Government do not
take adequate steps to tackle the seething
discontent developing in the people of the
countryand more particularly in West
Bengal, the Government may have to rde
the day when violence erupts in allits
fury.

0

11.00 bra.

SHRI DINESH CHANDRA GOSWAMI
(Gauhati): Mr. Speaker, Sir, in deference
to your wishes, I will not speak in my
regional language. But I will have my say
in English. .

LY
I take my stand here to support tﬁe
Resolution moved by Shri Mohsin for
extension of the President’s Rule in West
Bengal for another six months. There
could have been pome scope of debate
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a4 $0 whether the President’s Rule should
te extonded for another six months or
not if the Resolution had come a forth-
night.before but today, in the context of
he entire change in tbe internal and

ernational scene, there is no other
alternative but to vote for the extension
of the President’s Rule in West Bengal.
Igan sssure my friends on the other
side that we on this side of the
House are us keen as they are, that a
popular Government should be installed
in West Bengal the moment the
circumastances so permit. But at the same
timeI will ask my friends, particularly
my Marxist friends who all the time are
shouting for elections in West Bengal to
soarch their own hearts and find out
why in spite of three elections in the last
five years, we have not been able to instal
a stable popular Government in West
Bengal. I will, therefore, ask my Marxist
friends particularly to take note of the
fact and, after searching their own hearts,
try to find out the causes for which a
stable popular Government has not come
into existent and try to remedy them.

Here, 1 will particularly ask the Central
Government to fake note of the impor-
tant probiems facing West Bengalas well
matheentire eastern region. If wesee the
previous political developments in West
Beagal, it isclear that there has been a
serious effort of extremist party to create
8 vacuum both in the economic and inte-
Jiectual field in West Bengal and now
they are trying to spread their domain in
the ontire eastern region. That is why
we sawa situation of chaos and confusion
in West Bengal.

Coming from theborder State of
Assam, I ¢an state emphatically that there
has been a consistent threat by extremists
to create & situation of chaos and con-
fugion in Assam and in the neighbour-

States more or less in the line of

eit Bengal. We are fortunate that
they have not beem successful uptill
now in this direction. We must remem-
bot that if“cheos and confusion prevaily

I8 the ssstern region, snd it b boung

to prevail, if we cannet bring the eitus-
tion of law and order to some sort of
stability in West Bengal, the wery
Question of integrity of the entire -
country would be at jeopardy. So, the
Central Government should take
positivk steps to sce that we can do
something to bring lawand order situa-
tion in West Bengal to normalcy.

It is heartening to know that during
the last few months, particularly doe
to the serious efforts of Shri Siddhartha
Shankar Ray, there has been a lot
of improvement in the law]and order
situation in West Bengal. But I have got
my feeling that it is only a temporary
lull. After all, we must remember that
violence has a tendency like a prober-
vial demon that when it does not find any
one to attack it attacks its master. Violence
acts like a boomerang. That 1s why today
the Marxist friends are talking on the
floor of the House that there should be
an improvement in law and order situa-
tion in the State. My own feeling is that
the situation now improving in West
Bengal is only a temporary lull. Unless
some permanent splution of thesocio-
economic problems of West Bengal can
befound, once more, we will see a
deteriorating situation. Therefore, I will
particularly request the Central Govern-
ment to take note of the fact and find out
some measuros ;by which a permanent
solution of the problem can be arrived at.

We must remember that there has been
a tremendous attitudinal pressure in this
country for economic development, The
common man not to speéek of the elite—
know about the higher standard of living
in the West and the progress made there,
They, in their heart of hearts want such &
climate to prevail in this country also,
The students, the youth, of our country
have come to know about advanced
scientific and technological developments,
And in their heart of hoearts they want
that a situation should be created in this
country when they can 1188 this knowledge
and we can only hope for such a situatien
if there is improvement in the ecomomic
position and tho economijc condition,
After all, the Naxalite sctivitios sty not
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3
activities of some hooligans or goondas

but we know that brilliant boys uni
versify students who al :Monsdh the
examinatiots have ly declared

thomnselves to be extremists and Naxalites,
The reason is not far to sbek. There hay
been & tremendous frustration in the
minds of the youth of the country that in
the present state their urges and aspira-
tions are not going to be fulfilled and unicss
we can! satisfy their thirst and unless
we can create conditions in this country
where the youth may fee] that their urges
and aspirations are going to be fulfilied,
I have got my own feeling that the law
and order situation will always be the
most acute problem.

It is an unfortunate thing that in West
Bengal and particularly in the entire East-
ern Region the economic condition is very
poor and that is why the frustration is
much more. Therefore, 1 request the
Central Government that while the
President’s rule is there, in spite of the
hardships wo are facing in the economic
front to-day because of the complexities
in the international sitnation, there should
be a sustained effort that an atmosphere is
created so that the urges of the young
people may be fulfilled. If these zannot
be fulfilled, T have got my own fecling that
the problems of West Bengal and the acute
problems of the entire Eastern Region will
not be solved. Therefore, 1 request and
particularly, lay stress on this fact- and m
this context I may refer that even foreign
visitors who came to this country, have
taken note of this$ fact and only a few
months ago, Senator Kennedy who visited
Tndia said that there should be an integ-
rated policy of economic development
for the entire eastern region because the
Esstern Region must be taken as a

region because of the cxistence of
a jarge number of languages and tribes
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measures for an integeated in
the entire Eastern Region a0
the urges and aspirations of the younger
generations and the common man of the
entire region can be ful@fled and
we can hope to have & stable situation in
the entire Eastern Region, The entire world
18 looking to the Eastern Region to-day
because fast changes in the international
situation in the Eastern Region #ré co-
ming into existence which will change the
complexity of the entire Asian political
situation and as the entire werld is
looking to it, it is high time that we also
have a role to play with regard to the
Eastern Region and that we also have 8
completely different type of approach to
the Eastern Region.

With these words, [ support the reso-
lution,

ot W e () ¢
afewrs srer N Tregfy o : R
T AT & SR I A aw ot § 4
gF mex & € aoeTT o Ay w1 wolw
qR woaT g o & Y wy wwar g :

The Government is willing to strike
but afrmd to wound. WEWT g
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Y s e

wfrate ¥ fom ot xag Faror ey
Aty wga w1 wrew gt W@ §
ot Wiy gawTE: WY ¥ fag
o a S ara

oftedy e F e g g, R AR
¥ Srw-3tp wrwT T Wy A fre
W ¥ afxwd agRT wTag weAT
¢ § fie ofrmsft e &Y oficfeufy
& gae e @, @ fee smaerew
feafr &t siwar & oz ¥8 w3W F
w0 ¥ T HOX A o) wra ot Tad
afterdt drrer 3 ot O o e Y
W, e W s 9! A
e e oo 1971 ¥ 9 awr
T faww wari ® fog YA
g W @ gug afcfeafa asdy
B! wE wT R AR
ofewsly dare ¥ off gA gy W
i wgiey wga g 5 oftwsht qure
o afcfeafy & gure gam § 1 afx ag
oo &% & & e arewre feafa
Y el & faa ool ¥ ge
O W ww wg T dY, AR
gfeqdt Fma w1 gfwfag @& @
feay @ ?

wafre @t agee ag aw w¥
fe ot grx @ €, w1 ¥ felt T
W feafn ot Sae< % 1 ar
yarey  Uwdfas tw & feafy
&t e @ % g R
Wt 5 4g ow cdAw ewT W
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awEy § 1gg ok ok ww W B
gl dmer ¥ o feafr §, ag oy
e stwr anfy aw w2a ¥ o feard
&, ogi wrgfvesy o | 1
W W g A g
TET | FqE qEAS [RATT S FH g
AT |

qATT ¥ AaNT 1@ any §, Ahew
IR FY wafar e ¥ o gw
dad § fe fear & wordtfe wY s
foer wgr § 1 wgtas anfow agg w1
wray §, JMIEA & ¥A greAl W
e & Ty W A ¥ owaw e g
afl § WAy ) anfeT AnESEfET,
N3 W1 ww § T qar A gar B
R‘QWTH‘I@W Q: mm
21 ag Wil woATy ¥ N ary g, ofy
IEH! AW qAAT X AfET WA A
qm ST # gugrEr ¥ afg @, 9
EW 99 W THFIT FT q@a § | Al
ag arfas feaf s gar geit ?

HA-FH O & F AT fqw
gz wrgfree, s oWt %
Wifgw fasmar § . ¢ s dae fag
qAE | FET qF §7 F qg wgr g,
¥ gureg @ & far § v ofieft
e HIew o o wwrw § 1 fgar
% M 7T Y, TAH T FAF
fg gaTeg g AT AT AR
&) g it ag gy §, wiife fgar
#Y vaftfe ¥ gu favag ot s
€ o ag vy v § ;o
ay fasr: agur azfir 1 g ST T A
wof et §, s7 fasreseww ¥ W
wadfiw aTaN wrar §, @ w s
wek ot gy Ji wiet gw Wt ¥
@Y wrfigy | Democracy is not just &
framework only. It is & liberal mind o
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ndérsiand, accommodate and adjust the
other man's point of view, if you agree,

W AR WY A $T TH S ATX WWAT
T 1

s % Por, oY Meardl, & w
f§ & o g T e s
war firgear & aeq A ¥ fowne
aff § 7 fog kW & fix fia swrA
aAfY o §, W ag TUL AWM ATH
wargar § ? W 3@ ¥ gy ad
2 ? war wey 2w & foggraw aft g ?
T Wiy s gy W@ fgar o )
g § 7 & awwar § i ag e Famd-
qrargAnd ®1 A § 1 8 R
Rar § fiv o7 39 Ja A ardien wT U
a7 AT 7T Fegfe qidf  wRay #T
grq fear wedr f, @ ¢F ANE-
fafere waTer ¥ awg & G ® AU
s ® qeg g€, Afew 9w gy gt
wi§ wifa ) wrr 78 wEwy | v ?

By 1itself hunger docs not create a revolu-

tion You will have tu couple it with anger
g & 919 oq QUL o7 ITeT A
faard feet &1 AN qwdl §—, oW
figam &1 o G & | forr ardl o Fgar
q< famare &, w@i-9gT SE & AW
¢ aik ¥y ¥ gy, A o e
qT WTeE, agT TeawTESH W Sl
frmrf A 1 1967 & AT WT TW
g 9T X 9G¥ AW @ ;R F{
waigh &, %7 39 ¥ dle o W
g1 te o (THo) ¥ fgar w1 gorea
A H gyaar AW qI e 7

mEmegra X § F soR
@ WO ¥ W 9T wrd, 9 e -

Ty st femAy W A &, Tod oy
W FYY I WHAT R, 9E w1 [w
%X W TEOTT WYY, g EH JIHTL
% gre §, wiifs og wwnfa felt &
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woT aff Wt &, ewdt Iw Wl 57
Wt W Y W &

W#Q‘!‘I‘Eﬁf e @o wre
" st Yo (nwe) mm‘!’i
e ! s gEer Bk Wy
WIS 9ar 7 Fg) | ¥FT ST W QT
fe g e & o awdHy YT
g, 97 & ame ¥ woRg fo M,
wafay agy WY 57 A § wag qqr
AT | A T AT YE gEL 9%
Qe Ay § fr age @ & gy
R ugs saba &) g W
wEywAAN § ? tw oA @
afcfeqfa arft §, a0 &t gfie & sroar
faetrey wr §, 98 ¥ wge A Ry

gafg & wgar § 6 dwer ol
M gund & wrew & dwfow
qETE X AW AeR, qEl WY g
FTH qT ATGATY JwSIT § AT AFTSY
ma g AggEn W sfawen 6
gfed FTX q7 IT I ITAT M 31T
grfged © a9y afe Y werrd gy
gt &1 v N or syfe &
AMA-TH FL FeAqeqT H oy
gar %t wrat § YT 99w ¥ gy Y
saw Far ot @100 Wy W oA
TR FC hae qiaw frwy ¥ dew
qT XE FRET #1 WAT— W o g
o §, w9 A frr §, o vy
wareg W T vy off gRe d
oA §, 94 O qeE FEAT-RAW
vfgmaadr g

uv gwq Qur &1, a% W #
gy ¥ fedr ¥ ghewy o & wr #
g NN qay, o AL A A,
Wl T fi Afer all, the Mushm Loague
in Korala 15 2 doad horse. gur %Y fipgy
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ot wATC W]

fww ¥ frar o Wt fear P gk
o % ag @ dEw wr g T
fis o oW WTTe qHo YHe W AIH
forar ey, & gfersr v vt v
forar orTd | STA-H® TE @ oy Tear
ora §, Wit wg qerey o o faw
wr k1w g § e v waf &
aw # ¥ a1 ofceda @ Tar g, WA
a7 RzrrcsTiaw QAT § ! wew a8
¢t fr ww ¥ wwTEg o W AW
mgewchary | ufe dwd
e ww W gfe ¥ g EuTey
“ﬂm“lmtl1‘hm-
Pvee qrdt ¥ 39 w7 ATy AT E WX
feqt §, vofrg ITer ey o
aur 8, fag ¥ fawr oF HAW
mﬁmmq:sm dar WY
wreswat §, I8 W gy far T
¥ g gy o ﬂ'ﬂmﬂ@
g, s ot <nagw W g wreR-
W ¥ wewnzw & fasy OF AT
ey GTFRH & a9y qg Wy
¥ "o The Tgo T TR FATA
wrir §, gak far faq o) 7
wr warwT & wiE R

qg swrea § ool (Wt qwe
que sigeiw) : ag WA g 1 W
WTke THe T&e &1 At A foray
& & wgr 1 & g9 ST wnTHE-
fury &t el g IR
o wrr St @ & wicow & fag faw
LR iof 8

wit werATRTw AR ST QW
q¥e o fra¥ e mw v @ry,
ure ¥ At 17 @i ® dgfefes
N et {3y A
o & waiw v ge o § o rfee
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ey
gy wg § e 9% Sad@) o Saniy
¥ spoler few watar aw T Rt
WY T 9T WHT GOar §, o
w1 ag o ufts araw W@t ol
gE} ? Wi off qurg gAT TAEAAR
NED s sW ¥ fag Fare
THITA S §7 FH Ay & 1)
T & T w & fag gw ek W
WIN—GIT 7 43 w77 w7 gArE A
v ¥ fag darc & qw e
ot 1 ® s & fag dac g )

gk Rgfefar @ 1| 3T W
f wgey 7 § ) quTAw ¥ W
ag €T & 1 v o) § f5 few s
uF, fow g3 a%, STHANRI WA
AT WIfEY | A A gw * g
M, g7 I ¥ agrar §4T & ! Hav
fe & ¥ wgr §, Goveroment 15 wilhng
to wound but afraid to strike.

g8 ag @ s Ay gw gav g
fe aieh & @ ¥ N W
wATeY ¥ %23 § : If thore would not

be a green revolution, there would be a
red revolution. Whose responsibility 13

it to usher in a groon revojution, if not
your own ?

& quar wigar § 5 70 Yavidfufad
a% A, wfewre Wi ofes voR

T AR ¥ qage Vv dd you
not usher 1n afgreen revolution 7

F TORTC w1 A w7 Qe gk
¥ fog & 0wy 917 frw & o
Fant ¥ Owr gzewr wr) w@w
araT ¥ eoffe, dutfew ot lw @
oW P AT A TR
st wwet ZN § fe o faewr
@ u Weger o & wgar grgy § e
propie arg preputed to face any revolution .

wi il & g g Rw W
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wr ¢ W ey 9m
galdwr ar vy & wagy Wit
Wwewradi @m g g 55 w0
ot ¥ wegd ghmer . ¥ ey« ¥
wEcady @R fg fr
P § 9 fasdard w1 7 frand
gu o ¥ awe & wwey ¥ e
AT W SiF g ¥ w oAl
& wwTT @A ¥ WA, Ay A
gfwe arr Ay & 1 ot et @
At At fredt O wegwre §, dfea
wgaT sy qftwd dwe F fr Y ?
wraat ¥ )l § wgaw ! e
wETe ¥ g & weaw ! ¥ gy oy
®Y ot qaTar §, I A ¥ AT W/
faw foar, wegfae il o fgar ¥
adt feafe wre mfwerary & o dar
@y, ag gak e & &g wamEn
a gy ag & fe fear ax faawr
favare srarfear & ¥ o« & &9
¥aw gATT N gUTES W W g
w3 ¥ uf 3z agFIX 2 §, wafag
) OF WINTK §T AT I§ w 0K
qegl 7Y KR @AW F fw
gER T KT ANy &, qw & fga ¥
aft gaTa WA g § W g w
¥ W waWNK gAY WA § W w0
wawe ag 4y fs 91§ geAw § ) A
worrai 3 ¥ar ar At & ewlag
oo oft vt § o7 v ke ¥
ST W AXEATEZH ®T W § 9EH,
¥ o T, T HEET Y wog
yaff

g i e o i
t {

Proviamation re W. N
Borgal (8. Rea,)

o wonvroy o : wresr ¥
wer wafirg & gy wee s &
W § T 3w & ogw urw ¥
wrd wgfre ooy ar o+ & orver
g urw W oot W @ T g
TEIAETAX o W shwrgery ¥
ATIT AT G AT W W WA
LR g

@ ¥ wgmag § e reefy
uTeT W far e ¥ A g
WA gr gk & 5 faadt oredt
urfe X =paeqr A W/ ar @@,
T alt ardt wifge | gafgaw dw
At qw Wiy § wifs o agt ¥ w
WY AT W § 1 TR T Ay
o A WY B {eieaw wwde |
7y wrf adwt Al § 1 veifas
wifr g A Agd & | Ww awE @
QT afgg | w7 F F Ty ww
WE 1T ATRY 1 qAd 9 arrav §
ot AT & fgw ¥ ot § Sw N ey
wun ¥ favww 99 w1 qoge wait
T 70, MmN ® I Wy W)
% o, AW ® ¥aT WA dur
vl w0 & 7wy ot 9 SRy vy
& 37 % W ¥ faw arew N waw
JorAT WIEY | €IS ©F grg ¥ v
WIET | ¥ 7Te T AT & A G-
W ot gt § 9w o oY Jewr wifye
Wix fedwes & o qF ofcfenfiy
et § forw ofcfenfy & sfoie o
ot 3w awa §, ey oY e wad §,
grarfae srag ft S wwar 8, o9
afcfeafe # ad o gfe vy &
FTHRTT FIX A, WYY TORIfe dew
¥ femr #t gy v @ & fag sow
TG A W ATEA F T avvwr w4y
we T | W )
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THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F.H. MOHSIN) : Mr. Speaker, Sir,
after hearing many friends in Bengali
language and one friend in the Tamil
language, I was rather prompted
tospeak in Kannada language, but I
restrained mysellfl after hearing the
Speaker.

Sir, I am very thankful to the hon,
Members for the various suggestions
made by them in respect of West Bengal.
As you are well aware, President’s rule
came into effect in West Bengal from 29th
June, 1971, Atthe time of the impos:-
tion of President’s rule, the law and
order situation was quite alarming, as the
Members know. During the brief spell
of democratic coalition government rule
in West Bengal, from 2-4-71 to 29-6-71,
the incidence of violence was the highest.
As many as 339 political murders had
taken place during that period. 217inter-
Party clashes and 434 cases of attack on
the police were reportet_l. So, the diffi-
culties of the administration were incrca-
sed, and Jater on, as the House may be
aware, flood havoc created another diffi-
cuity. As many as 13 out of the 15
districts were affected due to the floods in
West Bengal, and eight mlhon people
were uprooted from their homes. They
went away to seek shelter elsewhere, and
this sdded to the problems of the West

Bengal administration.

Further, the House 15 aware that the
refugee influx into West Bengal created
more indricate problems. Not only we
had to provide food, shelter and clothing
for over 75 lakhs of people who came to
West Bengal, in West Bengal alone, but
alomg with that, the law and order situa-
tion also became more difficult.

Hon, Members will appreciate the
difioultics of the Administration. I should
say that during the President’s rule every
effort has been made to solve the hardships
eréated by the anti-social elements and

M ,g tﬂl

Proclamation re West
Bengel (51.Ree,)

by the flopd havoc andalso the influx of
refugces amouating to T51skha people.

MR. SPEAKER: Their number has
crosaed a miflion.

SHRI F. H. MOHSIN: Thereare
75 lakhs in West Bengal alone. I say so
because we are discussing only West
Bengal. There are refugees in Assam,
Tripura, Bihar, Orissa and other piaces
also, This has created enormous pro-
blems. Various steps were taken by
the State Governments to restore
normalcy and to maintain law and
order in the State. To curb the
activities of criminals and anti-social
clements, there were frequent rauds to
the dens of anti-social elements and
quite a number of them were prose-
cuted under specific provisions of the
Jaw. As many as 1,758 dacoits were
arrested in the districts only, apart from
Calcutta, 38,400 criminals and anti-social
elements had been arrested out of whom
11,000 came from Calcutta sjone.
4,696 persons were detained under the
West Bengal P.V. Act and M.1S. Act
out of whom 2,469 were criminals and
anti-social eclements other than extre.
mists. A huge quantity of ammunitions,
explosives and bombs to the exient of
70,000 were seized from various locali-
ties and various persons also. A large
number of people were prosecuted,
Some of them were convicted also. As
aresult of various measures taken by the
administration there was improvement in
the overall law and order situation, There
bas been a decline in the number of
violenit incidents committed by Naxa-
lites and extremists,

Educational institutions which were
closed due to such incidents have begun
to function now. Itis really heartening
to know that the law and order situation
has improved. I may give some siatis-
tics showing how the law and order
situation has improved month by month.
In July 1971 inter-party clashes were 97
and 83 in August and in September it
came down to 54, The figures for poji-
tical murders in July 1971 were 133, for
August 142 and for 86, Inci-
dents of extromist viclenge Tawesmess
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weve 370 i July, 266 in August and 152 in
Boplom .

Looking at thes: figures, one could
imagine that the incidents of violence are
slowly coming down month by month
Though the overall sityation is slowly
improving we cannot be complacent about
these things, Extremists and anti-social
elements have not been crushed altogether,
They are lying low and at any time they
may raise their heads and create a law
and order situation, I am one with the Mem-
bers who have spoken about the Naxalite and
other oxtremist activities creating a law
and order situation, When Preudent’s
rule was brought in West Bengal, it was
not only due to the fact that no party
could form a stable Government, but it
was also dus to the fact that the law and
order situation had deteriorated. In orde:
to hold elections there, 1t 18 necessary that
the law and order sitvation should improve.
As Shri Jagannathrao Joshi put it, of
course today there 13 an Emergency, and
we cannot thmk of the elections, but at the
same time, we have to take into considera-
tion the law and order situation and the
incidents of violence. How can you think
of holding elections when there are so
many incidents of violence taking place
every day, and when there 18 a large mflux
of population from Bangla Desh amounte
ing to 70 lakhs of persons who are staying
in West Bengal and 8 million people have
been uprooted by the flood havoc. All
theso conditions go to show that today we
cannot think of elections. Let things
improve. We &re not afraid of holding
the olections,

Rhri Jagannathrao Josh: was saying
that we were afraid of holding the elections
in West Bengal because our party mught
not witi. I may state for his information
that it is not so, We are very confident
of victory if elections do take place, and
the munigipal elections in Burdwan are
& pointer in that direction. We have
soeoured 18 seats out of 25 there,

H::‘wn mmncmw:é
Why elections in Rajpor and_
olbe¥' places 7 You sre talking only of
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Burdwan, Out volers wert gsof allowed
to go and vote. Oas Congress man voted
60 times in Burdwan.

MR, SPEAKER : May I request
‘West Bengal Mombers to remain silent,
they have said enough,

SHRI F.H, MOHSIN : This is an
indication to show how the wind is
blowing 1n West Bengal, It is not as
though we are afraid of holding the
olections.

SHRI DINEN BHATTACHARYYA :
You cannot cow down the West Beagal
people in this way.

MR. SPEAKER :
wind in this House,

1 want & gquiet

SHRI DINEN BHATTACHARYYA :
Kindly go through my speech, J did not
refer to the issue of eloctions. It is the
Jana Sangh leader who asked why elections
were not being held in West Bengal,

SHRI A K.SEN (Calcutta-North-West):
I know 1t 18 & sore point for the hon.
Members, and let not the hon. Member
tread too much on it, as it will pain them
too much.

SHRI FH. MOHSIN : I was only
replying to the point of Shrl Jagannathrao
Joshi who said that the ruling party was
hesitating to hold elections bécause they
had no prospects.

Shr Dinen Bhattacharyya said that
there was no rule of law in West Bengal,
Let him ask himseif who has created this
law and order situation.

SHRI DINEN BHATTACHARYYA :
You are a new Minister, you do
not know anything,

MR. SPEAKER : May I request you
to histen to each other 7 The Minister was
patiently listening to whatover was said,
1 know heis net going to make & loug
speach, Please do not interrupt him, He
is not & now Minister now.
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. SBRI.F.H. MOHSIN . We aro’ very
“leugas to see thet lawand order is restored
in West Bengal and we want the cooperation
ohll. inclndinu Mr. Dmnhmulmm

ﬂwwmﬂ huukmmny W to
_,'impmwme _sconomic condition of - the
. people, “We have launched the 16 point
-prmmiormeindwrialdwmpm
" ‘of ‘West Bengal. Asmany as 505 units
ey closod as on 111-‘!1 mvolvm;
-;s,mmm

. Detween 1471 usd 31-10-71, 68
naiu ‘wore .reopencd involving 37,843
*workmen who were put on jobs again.
‘About the 16 point programme, I do not

""Mtomwonnheeunuur Dinen

- Bhattacharyya knows very well how much
Goverament has been striving to see that

M&whpnmt takes place there.
" Byeni in the  matter -of supply of raw

- pomtecials for establishing new industries,

: Mmeowmlisum.Wado not
. want that any industrialist should go away
. from West Bengal. We want to persuade
" ‘thom -to continue their business there.

_-_:m not onlya question of socio-econo- -

mi¢ problem = but :also a question of in-
doetringtion by anti-social elements and

Naxalites into the young minds in West

. ‘Bengal, If West Bengal has to improve

" inall spheres, this indoctrination of Maoist
‘ideology, which has brought ruin to West

. Bengal has 1o be stopped. 1 would appeal

10 one and all to seo that peace is restored-
" Only through peace.we can achieve rapid
;'momscdwalopméﬁ I am happy that
‘o1l parties are mpponmgthil move to
' mdth?mdmt' ‘Rule. This tempo
lias 10 bo kept up and we should also see
that normalcy is restored in West Bengal
and in the rest of the country, so that we
may make further progross,

- ‘With thege words, 1 request the House
10 adopt - the resolution.”
MR.SPEAKER: The question s 3’

Mintumof the. -Proclamation dated

B 7,19

DEG. (Rin), .
97172 -

the 20th Juse, ‘1971, it neapst :
Bengal, issued: under article mwm
Constitution by the President, for a further

_potiod ‘of  six -thonths with -#ffect from
- t}nzﬁthllnwy 1972."

mmwm

1038 bre.

DEMANDS* FOR SUPPLEMENTARY
'GRANTS (RAILWAYS), 1971-72

MR. SPEAKER : The House will now
take up Suppiementary Demands for Grants
(Railways). I think it would not take.
more than half an hour because the do-
mands are related to oamm specific
heads and are very limited in scope. Be-
cause we have cut short our time to half
the normal working time, we should save
a lot of time on such items.

SHRI P. VENKATASUBBAIAH
(Nandyal); Half an hour istoo short a
period,

Xk % frew 0T w1 A
AT ATEN ¥ o (m)a o
Qe HwTET? e

ml@w wﬁmw
ey & 7 wER wwT @ AwArAry
qtiw femmag w1 sfiere o,
TR ¥ g w’km ury - wﬂ '
wrw&t

THE MNI:STER OF MILWA?S
(SHRI muuuamawm' Thq l_wl_
Housp iy in possession of the. document
wﬂch cmwim he. d‘muh '-"qbout

T ‘want A6 hobsé to' pertilpi n
the debate. I ‘would - be- aﬂtwﬂm
thing, if at all, by way of W#MM

Mwﬁnww:mof mq “Pegsidont,
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i § inove that thé sippleméistary Demands
falicyted  apuingt Demand Nos. 14 and
43 5o grented by the House,

mmi: NO. 14—CONSTRUCTION OF NEW
ti EIMES—CAPITAL AND DEPRECIATION
RESERVE FUND

MR. SPEAKER : Motion moved :

“*That a Supplementary sum not excee-
ding Rs. 1,000 be granted to the Presi-
dont to defray the charges which will
come in course of payment during the
yeas ending the 3lst day of March,
1972, in respect of ‘Construction
of New Lines—Capital and Deprecia-
tion Reserye Fund'."”

DEMAND NO. 15~-0PEN LINE WORRS—~
CAPITKL, DFPRECIATION RFSCRVE
FUND AND DLVELOPMENT FUND

MR. SPEAKER : Motion moved :

“That a Supplementary sum not ex-
ceeding Rs. 30,06,000 be granted to the
President to defray the charges which
will come in course of payment during
the year ending the 31st day of March,
1972, in respect of *‘Open Line Works- -
Capital, Depreciation Reserve Fund and
Desvelopment Fund®."

SHRI DASARATHA DER (Tripura
East): Mr. Speaker, Sir......

SHRI S. M. BANERJEE (Kanpur):
Sir with your permission, I want to refor
to one matter, afier the recommen-
dation of the Pay Commission,
we were expeeting that in the Supp-
mentary Demands therse would be a
provision for increase in dearness allo-
WAROCS.

MR, SPEAKER : Pleass do not gof up
dn overy otcasion.

~W‘&M. MW: ﬂlﬂ"!
hons nw,. it .ja  absplutely selevaat,
During e emncrgency’ the  govemment
parvants should remain  comtemted: Thero
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are 14 lakhs of rallway om’piq& he
wmmm,mm

MR. SPEAKER : Do not come through
any channel that is available,

SHRI §. M. BANERJEE : Do not give
the impression that it is irrelevant,

MR. SPEAKER: But he should at
least give some notice,

SHRI DASARATHA DEB: I also
agree with Shri Banerjee that this amount
should have been provided for.

MR. SPEAKER : It can be mentiened
in the course of the speech, but not sepa-
rately.

SHRI DASARATHA DEB: [ want
to draw the Attention of the Railway
Minister to the Howrah-Amta-Sheqkhola
hght railways, which had serveda Iarge
number of rural people. Because of the
winding up of this line the people 4re put
to a lot of diffjculties.

MR. SPEAKER : Is it mentioned 1n
the Demands?

SHR1 HANUMANTHAIYA : Ne, Sir,

SHRI DASARATHA DEB: I would
request that the government should see to
it that the docision to wind up the line is
not final. In fact, government should run
it, in order to avoid the diffcuitios faced
by the people.

Secondly, it was reported that the West
Bengal Government were frepared to gi
financial assistance to the tune ol Rs, g
lakhs. If that is 0, why is the Government
feeling shy of taking up. ..(Intereuption,)

MR. SPEAKER : Tho totgl is Rs. 30
lakhs gnd you arc telking of Rs. 50 lakha.

SHR1 DASARATHA DEB: I}t i
about the opening of hewdings. The Minister
irimaelf had givenas assumace in this House
when the Raiiway Budget was dehstod that
the cmployees, who wore theewm ost of
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|Shri Dasaratha Deb) Wt fught fmg (SrRgd) ¢
mmugnb:ommamm e W, §I7 ¥ Wy o ik
m”mm Butithasmot  @1F & @i gwe § faraed wreare
ey W Wwr fear § oW ow

In Bihar also, the Sasaram Light Red-  wrast ot ardf g1, wid & mvefust

way employees, though the railway exists
now, ...

MR. SPEAKER : Kindly confine
yotirself to the subject,
SHRI DASARATHA DEB: .are

facing the same difficulty due to the bad
management of this linc 1 think, the
Goveirnment should also take that up and
keep the thing running well

Then, there should be doubling of the
reilway line 1n the Bongaon sector which
is near Jessore where our army s fighting
now. Then, there 18 a line m North
Bengal which 1s also a conmecting link
betweca West Bengal and North Bengal.
All these areas have become very impor-
tant places because of the war that is going
on, Buat tho single line cannot provide
full facilities for movement of troops and
other goods. So, the Government should see
that this double line 18 opened up within
a short period For that they should
provide some financial allocation. ¥t 18

very urgent,

Then, I wantto point out that 1n the
Sealdah sector there are irregular services,

MR. SPEAKER: When somebody
veads the speech, his question will be as
to what was the occasion for all ths,
Please confine yourself to this simple
thing, When the Railway Budget comes,
you can say all this,

SHRI DASARATHA DEB: It is
maost urgent,

MR. SPEAKER: When anybody
reads the dobate, he will ask whether the
Speaker was in the Chair.

® qrdf gy s Wy o faay ardf
F &t ), 7Y il WY e wre A
wr wYer fawar & Wi gw |l o
et § Tt fawar § 1 (sqwam)- -+

SHRI DASARATHA DEB: Tripura
has now become & bottleneck so far as
transport 1s concerned. We have been
urging again and again that this new
line construction from Dharmanagar to
Agartala 15 very, very urgent at this
period There1s a tremendous difficulty
that our people are facing. If you read
this report, you will find that due to the
bottleneck of transport... (Imterruption)

MR. SPEAKER : I am only reading
the Supplementary Demands. You should
not go beyond the scope of the debate.

SHRI DINEN BHATTACHARYYA ;
(Serampore) : This 1s a new line,

SHRI DASARATHA DEB: I am
asking when they have alrcady surveyed
it why it has not come in these Supple-
mentary Demands for opening &8 new
line This Dharmanagar-Agartala lne is
very important. Things cannot move
there Due to the bottleneck of transport
actually our people are getting restive
because fish costs Rs. 15 a Kg; milk Rs,
10 aKg; onlon Rs. SaKg; dal Ra. 38
Kg. and pulses are not avaijable. This
is the thing we are facing when we are
in the midst of awar, It is impostant
from the nulitary strategy point. Troop
movement will be there and you must
realise the importance of this,

From the statement which I want you
to refer to, you will ind that dhotis had



A

’” ’bq‘r ﬂ.

Coming to. asother point regasding
casunl workess. . (Interription)

MR. SPEAKER : May I inform you
of the procedure? During the Supplomen-
tary Demands Debate there is no gene-
oal debate. It is confined purely to the
specific Domand.

SHRI P. VENKATASUBBAIAH : Whe-
never the Supplementary Demands used
to be discussed, the Members used to
participate and offer their suggestions...
(I'nterruption)

MR. SPEAKER : Itis nover the case.

SHRI BHAGWAT JHA AZAD
(Bhagalpur) : We have to point out
the omissions also in this document.
We have to offer suggestions also...,..,..
{Interruption)

MR. SPEAKER : You have yourself
sot the procedure that there cannot be a
general debate on the Supplementary
Demands.

SHRI DASARATHA DEB : In To-
pura, what is going on is this...

SHRI S§. M. BANERJEE : Therc has
been the convention in the House
that on Supplementary  Demands,
wo should confine ourselves to the De-
mands. But if there is a Demand for
Grant under the head “new lines”
whether it is Rs. 10,000 or Rs. 1,000, while
sauctioning that amount, we can also
domand other now lines.

MR.SPEAKER : After all, I am
bound by the rules of the House which
yon have approved. I do not need
guidance when the rule isso specific.
Rule 216 says :

“I'he debate on the supplementary
grants shall bo confined to the items
constituting the same and no discussion
may be raised on the original grants
nor policy uaderlying them save in se
far »s it may be necessary to explain or
ftusteate the pacticular itoms under

]
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SHRIBHAGWAT JHA AZAD : The
discussion on supplemeatary dernsnds
for grants has taken place in the Houss

like this and the suggestions aro offernd. ..
(Interruptions)

MR, SPEAKER : 1
better guidance from you.

expoct  samp

SHRI BHAGWAT JHA AZAD :
I am guiding you,..(Interruption)

MR. SPEAKER : You are M
me rather.

SHRI BHAGWAT JHA AZAD :
The supplementary demands have been
discussed like this...(Interruption)

st fagle G weqw W
Ao 6 WY 7 9T fax i srewt Y
Gt AT A AE ATY $X & fadr

wgr war §, awz A 3T w1 gArw Ag
q7 | 9% AT QAT ATET & qUY «reA
wtor ot & ag € arex §, e
g oWl ¥ ag W @ arew
qUEATYT ¥ WiAtgrdr sz e N
§T AT A%, Saw aft faar
A

SHRI BHAGWAT JHA AZAD:
We have to say ail this.

SHRI A. P. SHARMA (Buxar): There
are certain assurances given by the hon.
Railway Minister at the time of the
Railway Budget. If those assurances
have not been fulfilled, we can raise the
matter here.

MR. SPEAKER : 1 quite appreciate
what you say. But, I think, the proper
oocasion is when the Rallway Budget
comes...

SHRI BHAGWAT JHA AZAD:;
After one year. (Imterruption)

SHRT DASARATHA DEB : The hoa.
Minister gave sortic promige regarding
vietimisation of workers. In  Barsuini.
there was an agitation os the pait of the
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was resiched, and the work Was -resumed’
that the_employees- who . participated in’

the Rgltation will not be Victimised. But,

still -theése mm&mm and their
amriw ‘break is there and their ' promiso
humhun mﬂnea So, I request’ the
Minister ' ‘it at" Teast at | this stage ‘they
Mld’slw up this atmudo of victimising
ﬂﬁm&ﬂm

Noionlyianu'aumhut mothet paris

also. - hundreds of . workers wore. being
v@mimt in Siliguei and all over India.

“MR. SPEAKER : On the Railways ?

:SHRI DASARATHA DEB : Yes, Sir.

M"smm : Bo on the track,
_ontln right u'ack 1 .

SHRI DASARATHA DEB X
-i‘..uﬂy 1 want ‘to rofer to the casual
woﬁ!ndw 1t i§ very ‘unfortunate that
' castig} workers in which lakhs of people are
involved some of whom have worked for
12 ‘yoats or 14 years or 16 years like that,
.are ‘not- absorbed as regular workers,

. The Government allow them to work for

twd or ‘three monttn and then they
Mtﬂldl them.

. ,SHRIA,P. SHARMA : No _time
limit for the Opposit:on Menm 7

msm & You didn't agree
to.the :timo limit when I proposed.
So 1, am. allowing it. . {Interruptions)
‘When - !putitmthe House about time
timit, . Iwnntutmmy indication’ nor

'-i:mw So 1 am keeping quiet,

5!-1111 DASAMTHA !}EB In
‘comtusion 1'wouki say only regarding
 this:easusl tabour. “This type of practice
phould be - given up.. Jast to deny thom-8
as a regular.

'_hvd‘ul rilhtto be absorbed

!qu{mﬂh Of M\"lll' thﬂ m‘ ]

mumum

- DidaMakin-?, ﬁﬂ
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" Mk SPEAKER': : May Toay: agsiothat
‘”“‘M*m debate: M, : Yonldy:
hlum

CSHRI: P. . VENKATASUBBAIAH
(Nandyal) : I confine mysell to - the
‘Stipplementary Demands that ' have boén
“brought forward by the Mlﬁ!ﬁﬁ'

- Ono is nbout the Mnﬁedm ‘of
Madras-Vijayawada 1in¢  at “a:‘oost of
Rs. 31,03 crores.

11.59 hrs.
{hex, - Deeum

Ido not know why the Mirister has
brought it through a supplementary
demand." As a matter of fact this has been
-undor. the .consideration ‘of - the Railway
Ministry for a long time and it was one of
the items that have been conceived by the
raitway administration long time back.
1am glad that at last ‘the Minister has
come forward with this Demand. But i
request him  that it should be extended
beyond Vijayawada becavse this Vijaya-
‘wada line as explained in the memorandum
to the Supplementary Demand is a link
between the eastern portion of tho country
and the western portion of the country.
8o, this programme has to be ‘extended
beyond Vl;l.)mﬁa. a!ao .

W:threanrdtomtmgwp -an’ m
tion for this purpese, I remember that an
‘Organization was in vogus :in - Calcutta
when electrification was being done i that
part of the country. Idouoth;owwbﬂm
another - different organisation “mﬂ"-
up or the sams organization is being
mndﬂ! Ikmw:halthkmmmw-
the ' technicians and workefs - .

there were thrown out ofm”w I
‘would like to' know from the hion: Minfe-
wmthwmimm
be a part of ‘the organisation . m "
eﬂmhm

um

B Im 6ome 1o rail ronewals  bepwsen
ta. and | in the Baliadifla
: - This milysy ke is
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intended to bring iron ore from Bailadilla
to Visakhapatnam, and it has been financed
by the Japanese also. 1 do not know  why
the question of renewal has now arisen
with regard to this entire track. | am sure
the technicians and cengineers who were
engaged in this job when the construction
ol this linc was thought of would have
taken all those factors into consideration
and the weight that would move also on
the track. But it looks as though there
was not a proper planning when the rodlway
line was laid.  From the explanatory
memorandum. we  find that  though the
total traftic on this railway line has been
less than 25 GMT up-to-date, there has
been abnormal flattening and wear-out of
the rails and condemning limits have been
alrecady reached. I do not know whether
there is anything wrong with the designing
of the track. I think all the difficultics
would have been foreseen by the adminis-
tration when the railway line was laid.

In this connection. T would like to
bring onc point to the notice of the hon.
Minister. This line should not be con-
fined only for bringing iron ore. This lies
in an area which is mostly inhabited by the
Adivasi and tribal pcople. For instance.
arcas like the Araku valley cte, are in this
region. A vast tribal population lives in
this area.  This rail link would provide
better transport facilities for the Adivosi
and tribal population which has been living
in isolation because there has been no
opening up of arcas. Therefore. |
sugeest that this line should be converted
into a passcnger traffic line. I initially
the hon. Minister finds it difficult, then I
would suggest that it should be converted
into a mixed goods-cum-passenger traflic
line. [ would 2also like to point out that
this arca was under the control of the
Naxalites till some time back. and as such
the problem of law and order was also
involved. This arca had been serving as
a place of hide-outs for the Naxalites (o
carry on their nefarious activities. In
view of this also, I would like the hon.
Minister to sece that this line is converted
into a passenger traflic linc.

these

Regarding the conversion of metre
gauge from Guntakal to  Dharmavaram
which has been mentioned in the explani-
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tory memorandum, 1 congratulate the hon,
Minister on his having  thought of this
conversion,  But I would request him o
see that Bangolore and Sccunderabad are
also linked up by a broad gauge line,
These are two important capitals of two
important  Stotes. | therefore,
request the hon. Ninister to see that the
two plices are linked by broad gavge. Up
to Guniakal this has been done, but |
would reguest him to proceed  [urther and
connect these two Stue capitals by con-
verting the line into hroad  gaunge. This
will serve a long-felt need.  Nany impor-
tant towns would also be  linked up
thereby.  This fine would also offer wvast
passenger  traflic potentialities. 1 would,
theretore, request the hon. Minister o sce
that this comersion and linking up of the
two State capitals is done as carly as
possibic.

would,

ol the
metre

With regard to the conversion
Trivandrum-Quilon-E rnak ulam
gauge into broad gauge, 1 am glad to find
that the rinlways have (aken certain posi-
thve steps. I would hike to point out in
this connection that the hon. Minister’s
idea of connecting all the important State
capitals with the Central capital by means
of Rajdhani Expresses wounld bear fruition
only 1 the metre gauge conversion into
broad  gouge takes place. | hope that
within  the  hon. Minister’s tenure as
Railway Minister, his cherished idea of
connecting all the important State capitals
with the Central capital would materialise,
as a result of the conversion of the metre
gauge which has now hecome outdated
into broad gouge. )

In this connection, [ would request the
hon. Minister to take up the surveys that
have been left behind or kept in cold
storage for so long especially with regard
to places which are considered to be back-
ward. In these backwaord arcos, further
action with regard to surveys already con-
ducted or recommended by the various
State Governments should be expeditiously
taken.  Wherever there 1s a vast potential
of mineral and forest resources, the aim of
the Railway Minister should be to help
exploit them suecesstully and economically
and thus improve the economic condition
of the Jocal people. 1 hope next time the
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[Shri P. Venkatasubbaiah}

hon. Minister comes before the House he
will come for sanction for these surveys.

MR. DEPUTY-SPEAKER: Before 1
call upon the next speaker, I would like to
announce that the Defence Minister will
make a statement at 1 p.M. before we
adjourn.

siffagfafasr . 7 gua 2 f&
& d faaz fag 17 afs o e
aF )

SHRI K. BALATHANDAYUTHAM
(Coimbatore) : While  spcaking on
these Supplementary Demands for Grants
my general criticism is that the Minister is
coming forward with piecemeal proposals
which do not fit in with the general master
plan of renewal, doubling, renovation etc.
I distinctly remember that the Minis-
ter while speaking on the Railway Budget
did not countenance many of the proposals
to change the gauge from metre to broad.
In the Supplementary Demands for Grants,
I welcome the change from metre gauge to
broad gauge; I welcome the electrification
proposal from Madras to Vijayawada. I
also welcome the doubling being done in
certain parts. But thisis not done in an
overall perspective.

Take, for example, the electrification of
the line between Madras and Vijayawada.
When we do that, we must have, as Shri
Venkatasubbaiah said, a perspective of
extending it further, if necessary, to Delhi.
With regard to doubling, I support the
proposal of my Marxist friend that even
the supplementary demands for grants
must have a perspective, specially at this
time of national emergency. When we
have some proposals ready for doubling
the line in the Sealdah division from
Bongaon, we must take into account the
need for extending the line to Jessore which
is strategically very important. Merely
because there is a proposal or plan ready
we do not come with supplementary
demands without applying our mind to
considerations lack of linking up those
places with centres of strategic importance
during this national emergency.

With regard to the line between Madras
and Arkonam, I was really surprised to
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find that there have been 37 rail fractures.
In a vast country like ours with a net-
work of railways, it is really surprising
that between Madras and Arkonam there
were so many rail fractures. It has also
come to light that the ultrasonic rail flaw
detectors have detected 700 flaws. How
did this come about ? Is it because some
special rails were used in that part between
Madras and Arkonam or is it because you
have detected only 700 flaws and you have
not attempted to find out if there are flaws
in other lines or not.

Now, I am glad that they have donc
something. at least in this section of the
railways, and they have renewed that sec-
tion and have incurred some expenses. I
am in full support for the demands for
grants for that. But this has to be done with
the perspective of not merely speeding up
the trains in that section in the near future.
There is as much justification for having
electrification  between  Madras and
Arkonam as you have between Madras and
Vijayawada. The Madras-Arkonam line
also is giving connection to the trains to
Bombay in the north and to Trivandrum
in the south. So, many of these lines
converge at Arkonam, and the line bet-
ween Arkonam and Madras which is
being renewed must be taken up with the
perspective of electrification.

When the Minister comes with the
demands for supplementary grants, he
seems to be thinking only of the renova-
tion of rails, yards and other things. He
does not seem to have applied his mind to
the men employed in the railways. Apart
from the increase in the cost of living
index which has come up to 228 points
which automatically implies an increase in
the dearness allowance, there is also this
national emergency, and the railways being
a very important means of communication
in the rear, and linking up with the front
also, the supplementary grants must have
included a grant for an increased dearness
allowance to the railway employecs. Itis
very relevant. This shows a serious
lacuna in the understanding of the Railway
Ministry, the Railway Board and the
Railway Minister with regard to their
responsibilities in this period of national
emergency. The demands for grants



53 D S.G.

appear as il you arc operating in a country
where there js no crisis, no national
emergency. There is no relation to today’s
reality. So, I would request him to recon-
sider this question and include in the
supplementary grants— we are only recom-
mending an expenditure— a grant for
meeting the increased dearness allowance
to the railway employees who are going
to man the railways during this critical
period.

MR. DEPUTY-SPEAKER : Before |
call the next speaker, 1 would like to say
onc thing. I quitc appreciate that the
railway is a subject in which every Member
or his constitucncy, is interested.  The
subject relates to the construction of new
linecs and open linc works, ctc. Every-
body would like to say something or the
other in relation to these demands. So,
could [ suggest a time-limit of two hours
for this, so that we can divide the time
and allow as many Members as possible
to spcak?

SEVERAL HON. MEMBERS: Yes.

SHRI K. HANUMANTHAIYA: 1
have only one rcquest to make. Since the
hon. Members are making so many suggcs-
tions, courtesv demands that 1 should
reply to them. So, hall-an-hour may be
st apart for that purpose.

MR. DEPUTY-SPEAKER : Will that
half-an-hour of the Minister come from
these two hours? (Interruption)

SEVERAL HON. MEMBERS: No.
MR. DEPUTY-SPEAKER : So, half-
an-hour for the Minister, and two hours
for the discussion.
=t 7aw feme fag (Za®EIIT):
Iqreqs wgad, ¥ 37 99319 &1 97-
qTF AT &1 G9FT FIE F (a0 737
a1 21§ Fifaw sww 5 § a0 £y
difaq =g fas g7t aimr Ak e
faedi & @rasa &, 1z §ad 51

q3 A 24 § 3T A 1 29 AT
§ faq gegarz ZAr A0zAr 2 7 3=
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A9 91T 9T 97 FT DA FAR
frar 2 oz za 472 & 7737 | F197
fzat & st qifaarEz oxckfafad
q F guas 9f, Iq 71 i warfag
#7 fzar 2 1 g7 fazamm 2 fF wady
¥ HAl gaq A7 T AMAA H HGT &
TI°T T FTA TR AT A2 77 A17-
qra gz41 Zrer W gWIF AT AR AT
FIOTM, I3 9T TIA A IATEC AT
faar I )

g gz 2 fx oza fawmn §
T F FA-F1T 3T AT W E—
2 FWed[-AeA RANIT A3 1A 3 |
az =gz 2 & fag fFam § a4y aedT-
Fedl a3d JA1T 2, T A FIE JATT
FIATH AZT Z1 AFAT 2 1 OF FHA
7R fedft F17 F1 = FIAT At
JF aF az QU 21 917, IHH 9IS &
Fz 39 fAwmT & FATF@T 20 TH
arT &1 I AT AT Fifgm fr
AT £ AT FIEART FT QA AT
Fr #raq fzar I

713 ArzAr al fag & qeger ¥
g faswnr &1 gratgwar zEEIfas
TAFI-FZFAT FIOT  FIT AT ZAD
arfgm ) gare fAga 2 & Avyar £
FH FH T g7 TFAT A2 2 fwEw
gA-gfIAT FT gq7T SATIT FI
qF | 2ATL 3T K WA 99 1 2797
2,99 & IWIZT &1 JEWG 81 IH
fag st @ arzd TFIAfAE ZAE-
T3 F FIUZ F7, I F1 ATF7FAT
fradt =iz

I | ® & AME 9397,
HarAd AT METH KT ATH AT
FTEAT £, I amA A 3Ia% fazi
FT AT AAT ATZATE | 2 21 H
g zAGAL H q1F FT AIHT AT
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(= 7@« fFaiT fag)

IR I@IF O #§ 7 &7 Tq
7% fogR gu & fF agt 59 aF Ff
THIAIfAS TART-TEEFIT HwE gl
AT, T A2 H B FIR @3 3
AT g

IgT fagrie #§ adAr ¥ AT
FHEAIGT % W4 AT g | IW
gz ¥ faars = fagg w==l, o
FoUdo T A FIaATL 7l ¢ fF Iae
fagre & M gwy faga A1 AT T
L g fF Sacfage & faselt ad
2198 &% T @17 77 a7 wfqafe
o gagfee & difeq giar @
T gt 9T fasst g, @1 agi
afagfee AT yagfe ¥ a7 &
gqrr &y st w3y 1 wrANE
gro FHo TFo T I fagrx #
fasrell 931 FIA F YA gWA
qraT AT GATFIYIL H F419 F fag
dgac g1 afFT FE IT IF FFAT
A4t 8, 97 7% f& agf adr @rgA A
Al

Sgf a% & qrAarg, @ qaw@ I
gEArT AIFF aAa § 1 # ady
ST % GER @ graed ¥ oaan
#T W g 1 FfFT #wAT FEi qz
TFAIAF  TARI-TZFAL FIUE FIAT
g, @t 2@ a7 fa=r F3ar [rfgd

AT I AT F AIGA AT
fiF @I F w2t & A G qfedrar
2, 3gd Faw fafaet # wgear @
agt 2, afes s@ § wrAifas el
W F o3 oA ¥ I|F ArAl AT
fagrgr & & fao ¥ 99 fag
faamr & zarAifas 2 st & a9 9%
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gz fadita @gmar @i 953 & 1

geg faarl, zad #irs avg adl €

I AYQIF AT H FAT AT
F XA qIT W FE A% T
fagre & fagyw & =Ia MT A
AEZ g9y qEY, 41 FE @Al J
TF I & | agiard 9w grEwa A
2Y &1 agt ¥ fadt Y 12 F7 ATGTT
MIF AT F faw s A g,
9z easa  fazez AT pagia 2
39 7 § gTFI A AT ATT AA-
Al &1 9gf wAEA M & zaAar
97 q31 fHar sar e, 9gf w4 IF
IFFT AT N FAT AITAT FI AT FHY
&7 agl FT gL TF ATIHN AITHI
gargar fF 3T @sFl 9T R 3F
g wEA T r AT & SgraT AR
fex axard 1 agi fedge & oF
qfiers qaeT et @ # qnmar
g f& gz g My A F fag
fedt a1 gafasar fasd w@ifzo,
ar agzr saTr fAadr =ifze

g &Y ¥ fagre & arg mrd
Aty 93l F g 959 AT
FreT At gz I3rar dar—fE g
gfrarar w1 dara & wrgAr Frq
AT qar A fagre agf & o &%)
20 FIAMT AT+H 1 FAWEAE W
¥ faar  afFr YFgma wwE
fegar gar ? 6 gwrT Fw 1 AR
g 6 gW1T A4 |t q&¥ A1 #
gar | iy arza foa fgew & st
g W & 99T H i fgear qear @
A I AET FI 8P | Ig THEC
gAT & gHI I &A1 # @ & gmar-
1T FY 9gT IS FHT | 7 0F T
afefeafa dargs 21 agi 9w ®|@
T | T AT F A FTowqar o
ATIET R | ATHIT FIH qEATH
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@z A F1 407 20 JAfwA Faa qd
faaa %r | ZF T AT AZIT A mfﬂr’r

¢ ag w43 ¥7@F wuwa fazzd
Fq1 fa'- F qEIT T HATAT & IAR
gera T A A1 vFEfaF @z ogw
ar 4 qF¥3 2 | 7z 97 zEf@T 2
fF 71 F1 aEd sw A a1 >3
freraa g gx uFs ad awR A
At arefY 2, F A1 FgT  AGTRIL
gifaa w33 w1 @31 ga fwar, 3z
E?zra FY ATZA A T 44T gEr 27

z zafaQ grdr 2 f& a1 §1 gare ara
Fud 4% 2, 21 & FuFT Far &
Fafazr garx gex # g, afea dua
gATT 719 & F, ar 9t 479 |9
g agi sarar f247 aF 97F AT
¥ AZTFA FT ATW AT 0% ATTT
fagquaig 21 #471 Far 0z wiE’w
fagmas 2 ?tﬁ‘r“q'rr f za1dr @1 T39
qZFmARE 2 32 faFwedr 3 Ta a1
ERIE Al iaa ECOE LA S ot
AT " WL AzH AT " TG0
AT AYUF T FA OFIAT F
afwq A 73, A4 fred T@a AR
i%2q (A4 9 a3 fwv—r fasedy 2
T39F T Fw, AETITE AT A
|1 &1 H fa:am 3 g f& mra-
W17 TAT /AT A YAT 09T IF
7 qae A ® fan &fzzz g w5%
g9 A1 97 fgarz TIX | g |

MR. DEPUTY-SPEAKER : There is
an ever-increasing flood of  slips coming
to my table. May | request the Mems-
bers to Kindly  contine themselves o five
minutes so that as many as possible can
be accommodated.

SHRI BHAGWAT A AZAD
I find that this document, particularly
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Demand Nos. 14 and 15, suffers rom more
thon one defect. 1 thought it was small
and simple thing, but it is not so.

The hon.
House only

Minister, announced in this
o few doys bock that he
wants to link the State capitals of India
with the Union Capital. Secondly, he
said that hewants thot the wvains should
pass through natural lines, thereby saving
time and money. But when | oapply these
principles. 1 find a singulor Jack of them
in this document.

This document mentions doubling of
lines. | welcome the doubling of lines, and
also  clectrification,  but  what 1 do
not welcome is the priority, How does he
forget his own announcemient to link  the
State Capitals with the Union Capital ?

For cxample, Shri Basumatari o
many other friends who arc ina far-flung
corner  of this country  cannot reach
Bhagalpur casily. it takes them 40 hours.
We have been demanding For o, Jong time
the Kiul-Sahibganj-Bhagalpur-Howrah
linc. The hon. Minister's  predeoessor
promised it. 1 would say here is the
Assam Mail  which has got a natural
route to go  we Kiul. Schibganj and
Bhogalpur to Farakka bridge. The hon.
Deputy Minister opened the bridge,  but
the track should heae been doubled in
advance Ivom Kiul, for the Assam Mail
to pass through this line, but this was not
done.

We  apprecude the  hon.
action 2gainst some

Minisier's
burcaucrats, but |
may tell him notiing. | am an ex-Minister,
nmy experence as  a Minister  is
very short, but Imust (el him  that
he must always be guided by his cons-
cience after reading the files and decide For
himsell. Don’t rely upon the burcinerats.
You have vour own expericnce of the great
Mr. Ganguli and now his great successor,
Al these persons will mostly  misguide
yvou. You wianted 10 stop the Rajdhani
Expressat Kanpur and take a few  passen-
gers. Did  the burcaucracy
Dt dilds Why snould
not the Assam Mail by now run through

ol oppose
you wery strongly
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{Shri Bhagwat Jha Azad]

‘Bhagalpur, when it cuts short the time
on this line {rom Bhagalpur to Farakka
Barrage by many many hours, by 15 hours
apd not merely § hours ? Why is it not
being done? Lo and behold } The General
Mamager of the N.E. Railway ran to

ggitation. 1 could not allow the Assam
Mail to pass through Bhagalpur before a
fow months”, How can he make that
stutement ?  (Interruptions). In the new
time-table the time was given. And, this
bureaucrat went and made that anmoun-
cement under a Lttle pressure. Let me
tell you. A great agitation is building up
between Kiul in East Bihar and Bhagalpur.
Every day memoranda are being sent
to me and I am sending them on to you.
6th December was their demands day,
If you want demonstrations and stop-
page of trains, nobody can do it better
than I and the people there; 1 can assure
you about that. So, please see that
Assam Mail passes through Kiul and
Bhagalpur, the earliest the better, on its
patural line. I do not want anything
unnatural or under pressure. But what
you have said should be implemented,
pecanse it will fulfil your promise to
this House that you want to link the
State Capitals with Delhi. Assam and
East Bihar will get the faster train.
If you want me not to do the other
things, you must ammounce it either today
or within a few days. But if you want to
see the strength of our demonstration
and how it can bo stopped, you will have
to go down to Bhagalpur and say, “I
shall pass the train through Bhagalpur”,

Onrn the N. E. Railway—my friend,
Mr.N. K. Sinha has sard it and many
more will say it—when will you take up
this conversion of MG into BG? You
bave given priority to it. The whole of
UP north of Ganges and Bhagalpur suffer
from it. You say, that is a big thing. You
should not say, it isa big thing and you
cannot do if; Assam Mail is a small one
andl you sannot do it. Pleass do not sy
two nogatives, Sty two affirmatives and
show your strongth and wisdom. Please take
ate-of this buresutricy, this big empire of
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the Railway Board, whichadvises you this
way and that way, We are hers to sup-
port you. I am happy you have taken
the head of one of bureaucrats. Please
take many more, if they donot behave.

SHRI C. T. DHANDAPANI (Dhara-
puram): Sir, there are only four or
five works which have been mentioned
in this statement. I congratulate the

Minister on having taken wup
the work on converting the
Trivandrum-Ernakulam e into BG,

But I want to say that whether it is new
lines or conversson, they are being taken
up only under political influence. Most
of the other important works om the
railways aro left out.

I want to impress on him that some
of the long-standing demands of Tamil
Nadu have to be taken into considera-
tion. The MG line between Trivandrum
and Madras should be converted into BG.
So also the hne from Coimbatore to
Dindigull.

The Central Government have promised
a steel plant at Salem.

At the sgmo time, there s another
industrial complex 1n Neyveli where 18,000
workers are employed. The existing line
between Salem and Neyveli is metre-
gauge. It should be converted into broad.
gauge to onable the movement of goods
and coal to Salem.

Here 1 want to make a complaint that
the railways do not generally pay much
attontion to the facalities and amemties of
the railway, employses. I will give ome
concrete instante. Pothanur is a milway
station three miles away from Coimbatore.
About 18,000 railway employees are resid-
ing there. Their demand for drinking
water is pending with the raitways for a
long time. At presont water is being
brought to Pothanur from Mettapalayant,
which is 25 miles away. Every ddy a trdin
is ruaning between Pothanur and Mettu-
paiayam only for carrying water, incgrring
an expenditure of Rs, 7,000 per day, which
will mean Rs, 25 lakhs & year approxi-
muately. There is a proposal before the
reitways for cotistrusting B pipetin {tom



Secondly, at Pothanur our young tech-
nicians are manufactunng sophisticated
imstruments which in the past used to be
imported from Switzerland and Japan.
Whereas an mported instrument used to
cost Rs. 75,000 our technicians are manu-
facturmg them at a cost of Rs. 10,000 to
15,000. Yet, they are not provided with
even sufficient spacious buildings to work.

At Pothanur the ralways are runmng
three schools—English-medium, Malaya-
lam-medium and Tamil medium schools,
There 15 no building for the Tarml-medium
school. The children have to remamn n
a thatched shed like the refugees from East

Bengal.

MR DEPUTY-SPEAKER . This
Demand 18 about the opemng of new
raslway lines. By no stretch of imagmna-
tion could the opeming of a school be
connected with tho opening of a new
railway Line.

SHRICT DHANDAPANI Students
in the Tamil-medium school have to Icarn
siting under the shade of atree, as it
used to be m the olden days

Commng to new rail links, the Coimba-
tore-Chamarajanagar hine via Satyaman.
galam should be taken up immediately.
The Arokonam-Chingleput metre-gauge
line should be converted into broad-gauge.
When Shn Kamraj was the loader of the
United Congress and when he was contest.
ing from the Nagerko:l constituency, all
the Central Ministers who came there to
campaign for him had promised the
people of Kanyakummar that & line cone
necting Tirupelveli with Kanyakumari
would be taken up very soon, No action
has besps taken on that demand so far.

The railways have taken some interest

in the metgapolitan (ramsport system. The
Bailway Miniitry bas allotted Rs. 72 lakhy
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for Caleutta during 1970-71 sad Rw, 53
lakhs for Bombay in the yoars 1970 1o 1972
but Madras has not been considered. I 4o
not know whet remsons the Minister tuks
ot to leave Madias eut. Madras also
must be inchuded, '

Bofore I conclude I want to say that ‘we
sed 1n the newspapers & nows item that the
Railway Ministry is going to dismantle the
Mettupalayam-Ooty line. There are twp
liacs 10 Inda, the Simla lino and the Ooty-
Mottupalayam Jine. Ido ngt know what
allergy they have got agaet this railway
line bocause they always say that they will
dismaatle it. Here Members piead for
new lines but our wonderful department is
trying to dismantle the exsting lines. They
say that it 1s uneconoruc, Why they do
not apply the same formula to the Simia
line, I want to ask the Min:ster,

Then, m Metiupalayam by the side of
the rajlway hine people have constructed
some 200 houses and are lLiving there for a
long time, for £0 to 100 years. Now the
Government has 1ssued an order for ther
eviction. We are hero to construct houses.
During the emergoncy we are mot aowing
new comstructions. But does thet mean
that we are here for the destruclion of
houses? So, I would ask the Minister to
reconsider it and to allow the people
Mottupalayam to hive in those houses.

SHRI A.P. SHARMA (Buxar): Sig,
while supporting these Supplementasy
Demands placed by the Minister hefors
this House, I would iketo draw the atten,
tion of the Mmnister to a fow assurances
which he had given while replying to
ghe Budget debate in thus house. The
most mportatit  assurances given
by him, according to me, were two,
One was that every Friday hewquki be
dovoting half a day for discussing the
Iabour problems in his Ministry. ‘That
has not been done so far. I hope, after
this reminder of mine, he will be deing
it 1 future.

MR. DEPUTY-SPEAKER: Libour
problem o the line 7

SHRIA. P, SHARMA: Yes, Sl
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Socpuaiily, We (gave e assurahos about
working oul & desiled chome about
workept! partipipstion in  macegemont.
That Kt also not'been done 8o far. 1 hope,
he will apply his nrind afresh now and e
that when ministcies smalier thao the
Tailway Ministry ave proceéding with this
Scheme and are implementing it, why
this s not  being done in the Railway
Ministry.

While speaking on these Dematids I
want to draw the attention of the hon,
Minister to the Feeling expressed by my
hon, friends from Bihar—8hri Nawal Ki-
sisore Sinha und Shri Bhagwat Jha Azad—
whether the Mimster has ever thought
that theve is a greater and better neces-
sity for ¢onverting the metre-gauge line
on the North-Eastern Railwiy which co-
vers three States—Uttar Pradesh, Bihar
and Assam, This had been assured perhaps
by—1 do not remember—this Mimmster
but definitely by the previous Mimster,

AN HON. MEMBER : He fumself has
gasured in hus letter.

SHIRI A.P. SHARMA : Shn Nawal
Knhore Sinha was speaking about mili-
tary sirategy. I do not know whether
military strategy or any important stra-
tegy that we can plan n this country can
bé greatly appreciated and needed any-
whiere more than in the North.-Eastarn
Railway which covers the border areas of
these three States I do not want, like some
other hon. Members, to point out about
the running of the parsllel broad-gauge
Hne gs between Bangalorg and Guniakal,
Thit 1s a paraliel line which 15 gomng, {0 be
on the metre-gayuge, Broad-gauge ling will
run pateliel to it. Here, we are demanding
the conversion of the metre-gauge lLine
into broad-gauge line.

+ 1 Hope, the hon. Minister will look
rouad the whole country. 1 do not blame
anybody. Anybody would o the same
avthie Minister is dolng, But I woyid
requéit him W lock to the problem of
Tpees throe Stater. .
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1 wans lo agiin drgw b atication Yo
the suggestion mpde by wmy hon. fricad
Mo Bhagwat Jha Azad about the Adsim
Miail,

Lastly, thére isa small Light Railway
i Bihar known as Arrab-Sasaram Light
Railway. The survey has boon conducted,
1 do not know the vesuit of the survey,
I know that even this narcowsgangs line
is running at profit. Therefore, I wounld
request the Rallway Minister 10 taks up
this question also, Evenif profit js the
only griterion for converting narrow-gauge
lines into broad-gauge hnes, he can take
this questwon,

With these words, 1 support the
supplementary demands for grants of the
Railways.

SHRIMATI JYOTSNA CHANDA
(Cachar) ; Mr. Deputy-Speaker, Sir,
I do not like to say much. But about the
list of lines which are going at be conver-
tod and which are gong to be construc-
ted, on p. 4 of the Supplementary Demands
for Grants, no mention has been made
regarding the conversion of N.F. Railway
line, from Bongaigaon to Assam, upto
Tinsukhia.

MR. DEPUTY SPEAKER* That has
been mentioned by Mr, Sharma,

SHRIMATI JYOTSNA CHANDA:
T can aiso mention it. I oxpect the hon,
Minister and the Railway Board to cons-
der the strategic position of thig area, But

1 am very sorry to find that it has not
been included here.

During the Budget speech, the hon,
Railway Minister said that metre-gauge
lines would be converted into broad-gange
lines. But I do pot find my milway line
NF. Rulway here. T aiso want to bring
to the notice of the hon, Mumister that this
beoing a life-line of the area, espential
goods move there, But when I was mm
my district, in September, I find dince
April last ne essential goods moved
thére, Not odly my district suffers but,
I think, ‘Tripura, Mizo Hilit, Manipur.
Meghalays dll these distpiots suffer,

1 elso wvant o bring 4o bis nufiee tha!
the hill section line, LundingBadup’
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SHRI R. V. SWAMINATHAN
(Madurai) : From the explanatory memo-
randum of the Supplementary Demands for
Grants (Railways), 1 find that there isa
proposal toconvert the Trivandrum-Qui-
lon-Ernakulam line from metre gauge
into broad gauge. I am very happy that
the Government have come forward
with this proposal because it 18 a very
important one, At the same time, I find
the statement which reads:

“Due to the lighly restrictive capa-
city of the cxisting metre gauge line
between Tenkas: and Quilon . *'.

1 would like to know what 1t means,
According to this it appears that because
there 1s some difficulty that they are
experencing 1n transporting goods from
Tenkas! to Quilon, they want to go in for
this conversion. We want thus conyersion
should take place for this and for many
other important reasons too. But I wonld
like to know whether transhipment between
Tenkasi and Quilon is gong to be aban~
doned because of this, and also whether
the transhipment between Madurai and
Trnvandrum 15 going to be abandoned?
And for that matter, what about the
transhipment of grods from Madras to
Trivandrum wia this line. If that is going
to be the case, then I think thatitisa
wrong thing, and it is a wrong 1dea which
the railways are having.

There is also a proposal to convert
the metre gauge line from Karur to
Dindigul and Madurai and take it to
Tuticorin. While there has been some
meation about the conpversion of fhe
line in other parts nothing has been mon.
tioned in the explanptory memorsadum
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about the conbersion of Karur-Dindigul-
Madural to Tuticorin broad gauge line.
When they are cqnvérting the line up to
Madural, it is only a short distanco
from Madurai to Quilon, 1 hope, there-
fore, thatthe Railways would think of
converting the entire line' into broad
gange, that is Madurai-Tenkasi-Quilon
line and also Madyrai-Tuticorin line.
There isalso a proposal to link Kanya-
kumari with Trivandrum and also with
Tirunelveli. I would request the hon.
Minister to look into these things also,

1 am happy that Government are
coming forward withthe proposal to go
ahead with the eclecirification  of the
Madras-Vijayawada line. That is very
necessary, because of the traffic conges-
tion and alsoto avoid the delay in the
train timeos for three to four hours.
There is dolay inevery movement due to
non-electrification. In this connection,
I would urge the hon. Minister to take
up the electrification of the Southern
sector beyond Villupuram. At present, the
electrification 1s there only from Madras
to Villupuram. I would request the hon.
Minster to extend the electrification from
Villupuram to  Tiruchirapalli. Unless
Goveramont come forward to convert the
entire metre gauge line from Madras-
Trivandrum vig Tiruchirapalli and Madu-
rai they cannot solve the transhipment
problem. This is something of paramount

importance.

The hon. Minister has come forward
with proposals for construction of many
new lines. Bat nothing in Tamil Nadu. [
would invito his attention to the demand
for many new lines from Tamil Nadu
alto. For instance, there isa demand for
the public for aline from Maduraito
Karaikkudi via Melur and line between
Salem and Tiruchirapalli via Rasipuram
and Namakkal. T am very happy that
the hon. Minister has got affection for
the people of Tamil Nadu. I am happy
thatho is going lo conmmect Gumiakal
with Bangaloro by a broad gauge libe.
But at the same time he must show some
cepsitiération for the Tamil Nadu people
for whom o says he Has & Jot of affection
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and bo should consider favourably the
demands for these new lined also Prom
Tamil Nadu.

MR. DEPUTY-SPEAKER : I have
been informed that the statement by the
Defence Minister will be made at 1.0
P.M. and notatl P.M. We will have
a few more speakers.

SHRI BANAMALI PATNAIK
(Puri): T would like to remind the
hon. Railway Minister of the promise
he gave to the Members of Orlssa
to construct a new line in Orissa from
Banspani in Xeonjbar district to Jakh-
pura on the main line, The arca covered
including Sinhbhum is the Ruhr of India.
This is 4 mining area ful] of rich grade iron
ores, nickel, manganese and chrome. But
at present it s without any communics-
tion and so it cannot develop. We have
now the Paradeop port. I congratulate
the hon. Minister on expediting the
construction of a rail link to Paradoep,
But unless the mining area is connected
with the main line, there will be
difficulty for transporting ores. Now
tho Orissa Mining Corporation is sup+
plymg ore to Japan through MMTC,
but the Railway it not able to transport
the required quality of ore to the post,
Everyday & thousand or more tonnes of ere
are carried by truck by road. This causes
damage to the road. In that way, there is
a loss to the road of Rs. 3-4 crores becguse
this amount has to be spent to repair
the road, Not only that, there is the
loading and uoloading problom which
causes double expenditure on that scope,

For the convenience of transport,
the MMTC had requested to extend the
Railway line from Banspani to Jerudi so
that the mining operation could be
conducted without any transport probiem
being faced immediately. Similarly thers
was a proposal to have a line from
Jakhpura to Dubri by the Orissa Govern-
ment through the Mining Corpomation,
This is pending the final construction of
the Jskhpure-Banspani line. It would
fave a Jot of money which would other.

wise have ta be spent on roed trassport,
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Previeusly thero was s proposal to
have 8 line foom Talcher to Vimlagarh.
But it was foond uneconomical by the
milways, As rogards the ares from
Iakhpura to Benspanl, if there is no
coromunication, it cannot develop, Bo
#'eaflway connection is very necessary, It
in mid theve is no traffic potedtial. But this
arsgument is like puiting the cart before
the horse. Unless you give a Ime there
cmmot be any.

T would therefors, again wige upon
the Mioister to consider opening a now
line from Jakhpura to Banspani so that
this minera! area can be doveloped.

The mining areas of Malangatol Naya«
garh, Gandharwarda and Sukinda will
bave an outlet. It will not stand in the
way ofthe development of Haidia port,
There ispo possibility of handling ore
at tho Calcutta port. So ore has to be
tranaported either to  Haldia or to
Paradoop.

The district of Singhbhum which 18
in Bihar isalso full of iron ore. But now
it cannot be transporied. The Banspam
fine will comnect this. It has to be linked
through this line, as has been suggested
by Shri Nawal Kishore Sinha,

if you look at the figures, you wnll
find since the railway 18 mot able to
cope with the transport, we have to
resort to road travsport. But wo are
josing every day Rs. 13 per tonne on
Toad tramsport. This is being submidised.
This is a national loss. Ifa total of 14
miHion tonnes has to be transported in
this way, we can calculate the total loss.
This money can be saved and ploughed
tick for the railways and spent on the
construction of the railway line.

Sir another point may be censidered.
The ex-Mgharaja of Mayurbhanj had
chastructed & nerrow gauge line frem
Rupss to Bangripysa and the ex-Maba.
tajn of, Parlekemedi had comstructed a
parroiw gauge Jine fdom MNaupare to
Gpppur. Siuce it js ot economic 10 run

be

the entive prea can be developed
area s predominantly a tribgl aa;l and
full of forests and other potentials. Li-
inatoly thess two linss 1f coaverted imto
broad gauge hive to connect Baugriposi
wrth Reisaingpur, connecting Tata and
Gunapur, connecting Roysgada which I
fast devoloping into an Industrial Centre
i Origsa, These should be done in the
interest of the backward regions.

These are the two proposals which
Tam placing befors the Mimster and I
hope he will take expeditious action to
implement them in the interest of back-
ward regions wultimately for national
gain,

13.00 hrs.
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SHRI G, M. STEPHEN (Muvatt.
upuzha): Mr.  Deputy-Speaker,
Sir, I rise with a feeling of
genuive pleasure and gratification to
sypport the supplementary demands for
grants, My joy arises from two considera-
tiont oneis, looking at the performance
of therallways in retrospect, from the date
of the last budget; I had the occasionto

wiilol 40 t0 run to meet thy civitiea
pequisemonts on the cther, This is 5 ma.
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tier on which I take this oppo to
compliment the railwgy ailmin .

Secondly, locking in retrodpect, ¥ fimi
thas the Minister has sucopeded in Tulfilling
ocortain targets they placed befare this He-
use, The measure in which the punctuslity
18 beinig observed is one of them, Aaother
thing is, the sypplementary demands take
into account cortain commitments ihay
made last tume. There is ome item on whi~
ch [ am particularly bappy. I refor to the
proposal for the conversion of the metro
gauge line from Ernakuiam to Trivan-
drum. This s a demand which has been
n the air for quite a long time, and if
had been falling on deaf ears. In the bud-
get which was presented before this Ho-
use last time, thoro was a moantion about
this, and thero wasa vague promise that
this matter would be attended to.1 am
happy that the matter has been taken up.
It is assuming shape, and Rs. 13 crotes is
being demanded for this purpose. But
may Isay that this is the beginning of
certain othert things with respect 1o that
area also 71t was m 1958 that this metre-
gauge line from Ernakulam to Quilon wis
laid and opened, and at that time, it was
a moot point whether it was & pemunora-
tive ine. Experience of tho past 13 yesrs
has shown that this is not only remunere-
tive but highly remuncrative, and that the
area presents a fertile ground for the mil-
ways. I take this opportunity to appeal fo
the railway administration and to the
Railway Minister to take into comsidérs-
tion the special needs and requirements of
that area in the interest of the peaple of
that area and in the interests of the rall.
way itself, Here is a field for the Railways
to coms 1n, When this broadgauge is coming
in other things would be following suit,
Railway stations would have to come fn.
All the stations garo ante-dijuvian spd
dilepidated; renovation Bas to fake
place. Divisional headquarters wil have
to be established thers In order thet he

Decds of that area may be atteaded to.
There is not sven & workshop I that
area. Workshop i an absolute necessity

begause of the pressure of irslfic
flowing in of more railways. There
nofeven & major store depot ih that
aren; i has gotto be provided.

= |
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(Shei C, M. Stophen)
is oot wven a scrap depot there; the
scrap has to be sold out. Thes will have
10 be attended to.

¥ am saying 80 only becauss there s
heoavy traffic in that area; it is acknow-
lodged. Thorefrom 1t follows that the
other requirements will have to be attended
fo. Taking into consideration the way
in which the local needs and local de-
mands wore being resp onded to, I rest
with the comfidence that the Railway
Administration will take note of these conse-
@ueotial deowinds and will certanly
attond to them. With this feeling of satis-
faction and hope I support the demands
with fall compliments to the Railway
Administration.
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STATEMENT RE. LATEST POSITION

ABOUT PAKISTAN AGGRESSION
ON INDIA

THE MINISTER OF DEFENCE (SHRI
JAGIIVAN RAM): The Hon"ble Metnbars

1 had then said that the Pakistanl oﬂn—
tive of inflicting substantial damage ofius
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fhrongh & promeditaind pre-emptive
sptack has been frustrated. The Pak
forevs lixve boen making reponted and
determined offorts to inflict damage on us
and probe for possible woak spots in our
defenices, 'We have heen endeavouring to
blunt Pakistan's aggressive military
machine,

The Pakistani Air Force has been
visiting our airfields, but the damage they

have been able to inflict has been negligible,

We have been able to repair the damage
inflicted and our airfields continue to be
operational, There has beon a gradual
decline in the sorties moumted by the
Pakistani Air Force. This may be the
result of the damage inflicted by our Air
Force on their air installations and air-
fields. So far, we have destroyed 52 of
Pakistani combat aircraft and 4 more
probably damaged 3 Pakistani pilots are
in our custody.

Our Air Force has been concentrating
for the last two days on air defenco of our
forward positions and providing close
support to ground operations. We have
also successfully attempted to dimslocate
Pakistani lines of communication, supply
dumps and oil installations. Wo have lost
22 aircraft in all.

Pakistan’s repeated attacks on Poonch
have been beaten back with heavy losses.
There has been intense pressurc in the
Chhamb Sector. We have withdrawn our
troopa to prepared positions on the river
Monavar Tavi. In the fighting that
preceded this planned withdrawal, Pakis-
tanis lost 25 tanks and they suffered
heavy casualties,. We are exercising
oounter pressure in the area Akhnoor
and Shakargarh.

The Pakistani forces have been pushed
out of the Dera Baba Nanak Enclave.

The bridge across the Ravi is 1n our
possession. Tho attempts on the part of
Pauk forces to inflitrate bohind our lines
have been frustrated.

In the Amritsar Sector, a fow Pakistani
border posis are now in our occupation,
In the Ferozepore area, the Pakistagi

on India (St)

forces have been cjocted from the Scjra
Enclave,

In the Rajasthan Sector, a Pakistani
armoured chlumn made a bid for the
area around Ramgeeh, This column way
held at Longanavala and hags boem peagti-
cally decimated. Twenty tanks wesp-
definitely destroyed and seven more
damagod. We have succecded in
entry mto Smnd from two directions, Our
troops have advanced around various
points and our leading elements ars about
10 miles short of Naya Chor. We hava
also captured Islamgarh, Our forces have
been able to destroy 96 of Pakistani tanks
so far.

In the Eastern Sector, our troops are
acting in concert with Mukti Bahini.
Under our pressure, the Pakistani occu.
pying troops are falling back. The Jessore
airfield was captured by us this morning.
All areas west of Kaliganj have been com-
pletely cleared of Pak troops. The impor-
tant highway from Moherpur viz Jhenida
to Goalandoghat forry has been cut. In
Hilli/Dinajpur area our troops are advan.
cing towards the Rangpur-Bogra highway,
Lalmunirghat, with 1ts airficld has been
captured. The area north of Kurigram,
Rangpur, Dinajpur 1s now free of occupy-
ing forces.

The hon'ble Members are aware of the
capture of Akhaura two days ago. The
strategic centres of Maulvi Bazar and
Brahmanbaria are now surrounded. Feni
was vacated by Pak troops yesterday; the
forward elements of our troops are now
racing towards the Chandpur Ferry.

In Bangla Desh, the Pak Air Forcs has
been virtually wiped out; our air supre-
macy in that aroa is complete. From the
sea, installations of military value have
been pounded around Chittagong, Chalna,
Mangla and Khulna. Al maAritime
connection between the occupying forces
and West Pakistan has been completely
sovered.

The hon'ble Members are awmre of
the daring operation carried out by the
Indian Navy on the night of 4/5th Decem-
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The three Borvicos are wo;km a
highly infegrated joint plan o ons.
Theefliciency with which these plans have
boctt oxecutéd and the mutual support
which one arm has provided to the other
favo beon gratifymng,

About the UN, 1 have to inform the
House that & safe conduct was given toa
UN. Aircraft C-130 from 8 AM.
to 10 AM. on December 6th. This
could not be utilized by the U.N. At the
roquest of the TN, Representative in
Now Dethi, & safo conduct for U.N., air-
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on indta
craft was givem for Depymber Jth offestine

from 7AM, 10 Il AM. (§1 Theoe
have been Do opesatidos over the Disges
ared sinco 10 P.M. last pight.

It has beeh reported from Dacea that
& UN. aircraft has been damaged over
the Dacca airfield, The Air Headquarters
have confirmed that mo Indian ajrcraft
have been operating in that area wp to
this time. The U.N. have been advised
to investigate in Dacca with rogard to the
damage reported to havs been inflicted on
that aircraft,

I would like, an behalf of the Members
to communicate (o the Armed Forces the
appreciation of the House for the valiant
way i which they arc defending the
country and defeating the enemy,

13-” h-

The Lok Sabha then adjourned till
Ten of the Clock on Wednesday,
December 8, 1971{Agrahayana 17,
1893 (Saka).



